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PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 164 OF 2018
...Applicant

=5 - Ashwani Kumar Dubey
Versus
...Respondents(s)

Union of India & Ors.
é{? COMPLIANCE AFFIDAVIT OF ORDER DATED 18.01.2024 &

N ._, 19.03.2024 ON BEHALF OF STATE OF JHARKHAND

-.',';r‘
~,
N MOST RESPECTFULLY SHOWETH

i f, Mp{ MM&@M/LM I?YVMM . aged about :?
years, S/o I/Hd - %m /?"V\AW s Rie

=

Q -y

i Rovcols . L oareli :
presently posted as  Jpead” Leevelar 'quﬂ,&af’#f.and am duly

authorized to swear this affidavit and do hereby solemnly affirm and state as

follows:
at present, I am working and posted as
and as such | am

1. That
Jeend ,&va{,;} ;Q&%- dﬁg,f;#

conversant with the facts and circumstances of the matter as per the records.

i

1
Lgr {pn‘

As such | am competent to swear and affirm this Affidavit

>
§ ;E’ 2. That I have been authorized to swear this aflidavit by the Competent
f‘f" § Authority. Further, It is stated that [ have gone through the relevant files and |
g s records in the present case.
3. That this Hon ble Tribunal vide common order dated 18.01.2022 disposed the
164/2018. 194/2020. 94/2020, 148/2020.

Original Application Nos.
117/2014., 499/2014 & 102/2014 wherein this Hon'ble Tribunal
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addressed the issues related to utilization and disposal of fly ash by industries
and energy plants.

That the order dated 18.01.2022 passed by this Hon’ble Tribunal was
challenged before the Hon’ble Supreme Court in Civil Appeal Nos.
3856/2022, 4529/2022, 4525/2022 & 4581/2022 raising the issue that the
original applications were decided without complying the Principal of Natural
Justice.

That the Honble Supreme Court vide order dated 05.07.2023 passed in Civil
Appeal Nos. 3856/2022. 4529/2022, 4525/2022 & 4581/2022 set-aside the
ordee dated 18.01.2022 passed by this Hon’ble Tribunal in the instant matter
and remanded the matter back to this Hon’ble Tribunal with the following
directions:-

“18. We have perused the impugned order of the NGT and particularly
paragraph ‘16" which has been extracted above. It is apparent that the
appellani(s) herein who were respondents before the NGT were not given an
opportunity to file their objections to the recommendations made by the
Committee constituted by the NGT which is apparent by the fact that the
recommendations were uploaded on 15.01.2022 and the final order of the
NGTwas passed three days later on, i.e.18.01.2022. Thus, this is a clear case
of there being non compliance with the principles of natural justice. On the
said ground alone the impugned order is set aside, the matter is remanded (o
the NGT for reconsideration from the stage of the recommendations filed by
the expert Committee constituted by the NGT. The appellant(s) herein are
permitted to file their objections, if they are so advised. The NGT shall
consider the objections, if any, filed to the recommendations and thereafter
dispose of the applications in accordance with law and after giving a
reasonable opportunity to all parties.

19. the appeals are allowed and disposed of in the aforesaid terms. Pending




10.

11.
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That, on 02.11.2023, this Hon’ble Tribunal issued notice to all the parties in
the Original Application Nos. 164/2018. 194/2020. 94/2020. 148/2020.
107/2020, 117/2014, 499/2014 & 102/2014 and directed the registry to
furnish report of service of notice on the next date of hearing.
That vide order dated 18.01.2024, this Hon’ble Tribunal again directed the
registry to issue fresh notice to unserved parties and granted 4 weeks time to
the Counsels appearing for parties to file their reply.
That on 19.03.2024, this Hon’ble Tribunal again granted time to file reply if
has not been filed.
That I have gone through the order dated 18.01.2024 and 19.03.2024 passed
by this Hon'ble Tribunal and have understood the same.
That in compliance of order dated 18.01.2024 and 19.03.2024, the
Department of Energy, Government of Jharkhand. on behalf of the Answering
Respondent. has taken the necessary steps to ensure adherence to the
prescribed guidelines for the utilization and disposal of fly ash.
That the Department of Energy, Govermment of Jharkhand issued
communications to related corporations and offices to provide updated status
reports and implemented measures for proper {ly ash management vide Letter
No. 1045 dated 29.05.2024, Letter No. 1187 dated- 25.06.2024 and Letter no.
1286 dated 10.07.2024.
True copies of the Letter No. 1045 dated
29.05.2024, Letter No. 1187 dated 25.06.2024
and Letter no. 1286 dated 10.07.2024 are
annexed herewith and marked as ANNEXURE-
AColly [Page S to 7 |

. That pursuant to the communications. reports received from the energy plants

including Usha Martin, Inland Power Limited, ACC, DVC. Grasim Industries
[Limited, TVNL, Rungta Mines Limited and others.
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True Copies of the reports received from various energy plants
are annexed herewith and marked as ANNEXURE-B
Colly|Page 8 to 134 |.

13. That any non-compliance of order passed by this Hon’ble Tribunal by the

Answering Respondent is neither intentional nor within the control of the
Answering Respondent herein.

14. That the answering Respondent herein craves leave of this Hon ble Tribunal
to file a detailed Reply/Counter Affidavit in the instant matter as and when

deemed necessary and/or directed by this Honble Tribunal.

h

. | state that the statements of facts mentioned therein are all true and correct
to my knowledge and nothing material has been concealed therefrom. and no
part of it is false.

16. That. the Annexures annexed with this Compliance affidavit are true and

correct translated/typed copies of their respective original.

17. That the present case is being filed in bonafide and in the interest of justice.

WDEPONENT

VERIFICATION T Qaspﬂ,ted
i < - . RE‘-.' 3 :, | awn al
I, the above-named Deponent, do hereby verity that the contents of this Aﬁi&mn ayion of LAWY

are true and correct to the best of my knowledgeand belief and that no part of this

Affidavit is false and no material facts havebeen concealed therefrom.

Verified at on this Day of January. 2A0‘2'5v./('7 AWA’A

DEPONENT

Ly e ttested
3‘3“9‘- A A z La\wers

dertificatio® of
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5, Reio—. 29| 0.5 2ery
fq9g — W9 NT NGT, New Delhi § SRR @€ 0.A. No.-164/2018/PB(Earlier O.A.
No.-276/2013) Ashwini Kumar Dubey V/s Union of India & Ors. H

feT9—19.03.24 TF 18.01.24 BY YIRT AU S U D FIeT H |

U - 9, UATaRYl U STerarg aRkade faMm, siREes, I @1 9 —1751,
féo— 09.05.2024 Td GATH—961, fa=iTeh—14.03.2024
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TfeRe Ud Sieary 9Rada fam, sRave, I & ufie oAl gR1 A
NGT, New Delhi H ERR 916 O.A. No.-164/ 2018/PB(Earlier O.A. No.-276/2013) Ashwini
Kumar Dubey V/s Union of India & Ors. H feATp—18.012024 a1 urRe amew @
Faagd Td aed R & o fa wan 8 G Fly Ash @ QU /
foreaRor Hee erars | Hafod @ |

e wrfiTe oAl @) wrgwfa Aot dRd gu 3FRY & [ @ (10)
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BIERE
T
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51T NGT, New Delhi § TR @& O.A. No.-164/2018/PB(Earlier O.A. No.-276/2013)
Ashwini Kumar Dubey V/s Union of India & Ors. 5 faqie—18.01.2024 BT TIRT T
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ANNEXURE-B(COLLY)

i

Ref — BFCL/ENV/2024/58 Date : 01.06.2024

To,

Shri Md. Mustkim Ansari

Under Secretary of Government
Department of Energy, Jharkhand

Sub :- Reparding compliance order passed by Honorable NGT, New Delhi 0.A. No. -
164/2018/PB(Earlier O.A. No. — 276/2013) Ashwini Kumar Dubey V/s Union of India & Ors. On Dated
19.03.2024 and 18.01.2024. .

Ref:- Your letter No.- . q(jii-3,/Sofdo—Bld di-16 /24..L OY S dated 29.05.2024

Sir,

With reference to the subject matter noted above regarding utilization of fly ash this:is to submit
that there is no generation of fly ash from our plant because we have Waste Heat Recovery Boiler
(WHRB) based captive power plant in which the flue gases generated from DRI Plant i.e., Sponge Iron
Plant is diverted to Waste heat recovery boiler (WHRB) where hot gases of DRI Plant is transferred to
boil the water to make steam. This produces saturated steam at a rate which can vary according to
the pressure above the boiling water and produces steam or superheated steam to running boiler
which in turn runs turbine and about 5 MW electricity is generated which is utilized in-house in plant
operation. After heating the flue gases is passed through ESP (Electrostatic Precipitator) where dust

is settled.

This waste heat recovery boiler runs on waste heat and not on coal so there is no generation of fly
ash from this power plant rather WHRB is eco-friendly and does not generate any pollutants.

This is for your kind information and perusal.

Thankir{g you,

o~
GM (Environmehtls_—

For, Bihar Foundry & Casting Ltd, Ramgarh
Authorized Signatory

Bihar Foundry & Castings Limited

Works :- Ramgarh Industrial Area, P.O.- Marar, Dist.- Ramgarh, Jharkhand - 829117.
: Registered Office :- Main Road, Ranchi, Jharkhand -~ 834001.
CIN No :- U27100JH1971PLCO00912 & GST No :- 20AABCB1852D1ZI
Landline :- 0651-2202699 Email :- bfclgfa@gmail.com
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-1t usha marfin | USHA MARTIN LIMITED

2x10 MW CPP,TATAISI LWAI,RANCHI,JHARKHAND-835103

FLY ASH GENERATION AND UTILIZATION DETAILS FOR FY 2023-24

Coal/Lignit Yotal ash Unutilized | Unutilized ash
0a nite Otal as
; . i Total Ash .. .. | % Ash Utilization in | ash up-to up-to

| lizati

Slno Name of the Thermal power Plant State Capacity(MW) ?:;;ur:p;tuc:\; Generation (T) Uti :Fra']uon 2033-24 31032093 | 31022004
it (Mill Ton) |  (Mill Ton)
CAPTIVE POWER PLANT(2X10 ' :

1 ARKHAND 2*10 MW 0.148 88875.54 89304.34 100. ;i .

| MW),USHA MARTIN UMITED | °7 QaaR QUREKISAS, | S SCI0Te

P T . ;s CPP (2:X 16M W)
=T o o e : USHAMARTIN LTD.

TATISIL WAI, RANCH]

HARKHAND. PIN.R§ |07




Quantity of Fly Ash Generation & Utilization in Jharkhand by SSPL (2023-2024)
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Plant Coal 5
il e Capacity | Consumptio Q:lnuttty‘uf F[y.:;sh Disposal (MT)
No. Unit MW) non MT gencration (MT)
Wet "Dry Blocl/ Brick Mg, Total Balance
Jai Bhawani Stone- 3205.028
Bandna flyash Bricks-3751.614
Dev Ent. — 4520.112
SHAH Jai Guruji- 4814.730
SPONGE | (VT s Nil
1| & 0SMW | 130388.309 78027.936 16291.484 73027936
POWER
LTD.

Cajptive Brick Plant- 61,736.452

Scanned with CamScanner
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Bokaro Power Supply Company (P) Ltd.
(A Joint Venture of SAIL & DVC)

Hd [ = o Hall No. M-01, Old ADM Building,
i s Ispat Bhawan, Bokaro Steel City - 827001
i v ook sl g Tel : 06542-223747 (P&A), 240380 (P&C)

o :065422—:??3;24 72&26?(3!2&1?3;0 S CIN : U40300DL2001PTC112074  Fax : 06542-247062, 246101 (Power Plant)
e :06542- )

=% — BPSCL / ENV / 24-25/ I3 (oY fe#: 06.06.2024
e F

Hro HETHT AT,

37 wfve.

T T, FrREve g

BRI TR s e (u.) s
(et vd A, T TP WY SI)

fww: wmfT NGT, New Delhi # ST 919 0.A.No.-164/2018/PB (Earlier O.A. No.- 276/2013)
Ashwini Kumar Dubey V/s Union of India & Ors. § i - 19.03.2024 Uws 18.01.2024 Fr gTRw

S\\% AR % s ¥ v A
| SET ;ST A 3/ 9 I -16/24 1045 Revie : 29.05.2004
%@W , -
! 7 ATH T FIRT WeATAT ST s .

1. Timely installation of Air Pollution Control & Monitoring devices

© Al boilers are equipped with ESP for control of SPM emission. The SPM emission level of
the boilers are within norms.

O ¢ On- line monitoring system for measurement of emission level has been commissioned
M with provision of real time data transmission to JSPCB and CPCB servers.
QL 6~ ~ ® NTPC has been awarded the consultancy job for installation of FGD. The job is in
' progress.

2. Timely utilization and disposal of Fly Ash
BPSCL has been utilizing 100% of the ash generation as per MoEFCC guidelines in various
meaningful manners as follows:
®  Backfilling of low-lying areas.
® Road construction projects of NHAL.
¢ Supply of ash to local brick and cement manufacturing units.
¢ Transportation of fly ash in bags through railway wagons,
® - Production of fly ash bricks inside plant premises for in-house utilization.

3. Scientific designing of Fly Ash dykes and safety norms
For scientific designing and strengthening of fly ash dykes, engagement of a reputed consultancy
firm is in process. After finalization of the design specifications / DPR, the work of strengthening of
ash dykes will be awarded as per procedure,

4. Steps for restoration of deteriorated environment
For restoration of environment in ash pond area, Bio stabilization of ash mound has been carried
using Geo-textile material and Vetiver grass. This has helped in reduction of air pollution and also
increases greenery in the area.

o '/OﬁB 202N
(renF FuR TTE)
e weraeus (9@, wafaon)

Reg. Office : Ispat Bhawan, Lodhi Road, New Delhi - 110 003
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Ainland Power

— Imagine. Integrate. Impact.—

9HER HEIT: IPL/UB/2024-25/1077- feieh: 26.06.2024

Jqar #,
o FECTRIA TN

> ST AR NGT, New Delhi # GRR @G O.A. No- 164/2018/PB(Earlier O.A. No.
276/2013) Ashwini Kumar Dubey V/s Union of India & Ors. 3 feae 19.03.2024 T

18.01.2024 T TR 3TMCLT F eITele] & TFeey #|

W:W,Wwwamgqmﬁaﬁm,m,ﬁwm- 1751, feetien
09.05.2024 UF YATH- 961, f&eTieh- 14.03.2024 & 3ToNF # IS THF- 3/30Mo-

HIC HT —16/24/1045 T, fGeTigs 29/05/2024

HgleT,
sqderd fawes gifie oot @1 deel & areld i wEAr ¥ B AN s seds ueR

ﬁﬁ%wg@@zww%ﬁmﬁwmﬁmﬁmﬁaﬁﬁw
e (eR@Us WER) F T 3G T PPA & W R 5T W@ ¥ =@ waie
',L??--’qu?ﬁw qqHoT ¥ FrEftd AR 3YUT SI& ESP, Bag Filter, water Tanker, Fixed type
o0 s{prmmersm%amtrm%ﬁ'aﬁaﬁrmﬁﬁumﬁﬂwm%m'@rmar
Rear § Ao arer gelenur g I F AU ?T:ID' Online Monitoring System 3T 1917
§31 & (3U=hUTi hT B T& Online Monitoring Data T Print Copy & 95 & &I HerdeT ) |

ﬁaﬁrmﬁmﬁﬁmﬁmmﬁmnymhﬁmﬁm%ﬁ
I Sl fraror Jffie deex S Cement Manufacturing Plant, Brick

Manufacturing Plant, Road  Construction Project #H fRaGX Fea - ¥

Inland Power Ltd. Page 1 0f 2
Regd. Office : Corporate Office : Plant Office : Ranchi Office
P-221/2 Strand Bank Road, 30, Chowringhee Road Inland Nagar, Village - Tonagatu, C/218 Road No. 2, Ashok Nagar
Kolkata - 700 001 3rd Floor, Flat No.-12 Gola Charu Ramgarh Bypass Ranchi - 834 002
Kolkata - 700 016 Tonagatu - 829 110 5 5 B, DIAE D

t: +91 33 6136 6000 Jharkhand, India
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e 3o e fAearor &1 ROiE gIR@Us AT yguor TR |@1s & ad &
ErEmfd Hode) WY @ WY Ash  Availability &  Utilization  Portal
(ht‘tps:_ﬁqoalash.Cpcb.qov.inf), Government of India &l & Hglal ATaRoT Rare 3mers
R & |

3eT: favg®w td IR HIGY F Toasl H Fgall § I gAN GART Follg U & qUId:
frearor foRar & @ §l

AT
gelels Uy fafAes

oo AT et
(DGM Coml.)

37eTeldeTh: a/a

Page 2 of 2
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Pollution Control Equipments

BAG FILLTER

inlandPower LTD.
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Display Board at Main Gate

inlandPower LTD.
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Water Tanker
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— Imagine. Integrate. impacl.—
Ref. No. IPL/JSPCB/2024-25/1 4~ Date: 12.04.2024
To,
The Regional Officer
Jharkhand State Pollution Control Board
Hazaribag Regional Office,
Hazaribag, Jharkhand
Sub.: Submission of details of Fly Ash Generation and Disposal for the Year 2023-24
Dear Sir,
With reference to the above, please find below month-wise Ash generation and Disposal details of the
FY 2023-24. It is to submit here that we. are also uploading the Ash generation and Disposal reports
on https:/coalash:cpcb.gov.in/ by 5% of the every:next month-as per CPCB letter no. IPC-II/TPP/CP-
11/76/2022/4030-4056 dated 13.09.2023 and RO, JSPCB letter no. 141 dated 31,01. 2024,
ANLAND POWER'LTD, GOLA DISTT- RAMGARH
_Ash Generation & Disposal Report (2023- 24)
Ash Ash Disposal
. Op " ; Cement Bricks | Land ; |
Month | Stock Geigirat P IF-’IErrlitCk Manufactur | Manufact | Develo ;:g%it | € Stock
| {0 | T | ePlent | urePlent| pment | TP |
Apr-22| 945745 | 20788 | 3070.32 | 825180 | 4469 0| 7731.02| 672288
May-22 | 6722:88 | 24422 | 2997.34 9733.76 | 4591.06 0| ®812:80| 7009.92
Jun-22 | 7009.92 | 25914 | 3790.97 | 11113.67 | 342222 | 269.20 | 1533.37 | 12794.49
Jul-22 | 12794.49 | 26218 _3348 90| 11114.38| 283240| 0.00 | 20477.81| 1239.00
Aug22| 1239.00 | 20504 | 4487.71| ©9986.11| 91741| 000 0.00| 8461.77 |
Sep-22 | 8461.77 | 24268 | 4281.75| 7515.48 902:49 | 000 | 16442.59 | 3587.46
Oct-22| 358746 | 24762| 237960| 4827041 0| O 1 35 | 8896.88
Nov-22 | 8896.88 | 16612 | 2798.45| 3422.78 0 0 4177.94
| Dec22 | 4177:94 0% | 341222 0 ol 0 0| 76572
Jan23| 76572 | 29011 4190.67| 10999.45 0| 0] 1270834| 228826
Feb-23 | 226626 | 26374) 889392]  13783| 3551 0| 501560 1568.27
Mar-23 | 1568.27 | 30280 | 3554.78 | 12270.26 | 4619.46 8611:61 | 2792.16
) 4 9457 | 271243 42206 T2 102948.18 | 25305 40 269.20 | 10717879 | 2792.16
Thankmg Yeu i
S.N. Sinha
DGM (Coml)
Copy to:: Member Secretary, JSPCB, |
i i
-Regd. Office Corporate Office ; PTm:Hﬂ‘Lce’ Ranchi: Office +
:P-221/2 Strand Bank Road, 30, Chowringhee Road Inland Nagar, Village - Tanagatu; C/218 Road:No. 2, Ashok Nagar
Kalkata'- 700001 3rd Floor, Flat No:-12 Gola:Charu Ramgarh Bypass Ranchi - 834 002
Kolkata - 700016 Tonagatu --829 110

‘CIN:+U51908WB 1993PLC059205

11 4916512240532

t: +91 336136 6000 Jharkharnd, India

W inféindpawerin | E ¢ infa@intandpowerin
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PP/ /7 /2024
Date: og/o{/gog,y
Under Secretory
Energy Department
‘Govt. of Jharkhand

Kind Attention: Sri Mustquim Ansari

Subject: Regarding compliance of order by Honourable NGT New Delhi dated
19.03.2024 & 18.01.2024 in case no 0.A.No.-164 /2018//PB (Carlier O.A
No 276/2013) Ashwini Kumar Dubey V/s Union of India & Qrs.

Context: Letter no 1045 dated 29.05.2024 by Energy department, Government of
Jharkhand, Ranchi

Dear Sir,
We received your letter no 1045 dated 29-05-2024 on email on 31.05.2024.

We would like to inform that Jojobera Power Plant, Tata Power, Jamshedpur is coal
based thermal power plant with capacity of 547.5 MW (1 X 67.5 MW + 4 X 120

MW) located in East Singhbhum Jharkhand.
The compliance status of the directions asked are as under:

A. We utilise 100% fly ash in eco-friendly way as per Fly ash notification by MOIEEF
dated 31.12.2021 and amendment dated 30.12. 2022, _

There is no Legacy ash in Jojobera Power Plant, Tata Power, Jamshedpur.

The Annual Compliance audit for ash generation and utilisation was conducted
by CPCB authorised auditors from IIT Kharagpur and the report was submitted

to CPCB and JSPCB. (Copy of report attached).

B. We have conducted the Ash Pond/Dyke Certification audit on its safety,
environmental pollution, available volume, mode of disposal, water
consumption or conservation in disposal, ash water recycling and green belt by
auditors from IIT Kharagpur as per Fly ash notification b\) MOEF dated
31.12.2021 and amendment dated 30.12. 2022 and the report was submitted

to CPCB, CEA and JSPCB.
i 1 (o
C. We have installed AWRS (Ash water recycling system) and all the water used
in carrying the ash to ash pond is recycled and reused. There is no discharge

from ash pond.

TATA POWER
The Tata Power Company Limited
Jujobsera Power PI:mJ: Jamshedpur - 831016
Tel 91 657 2276879, 6511543
Heglstered Oifice Vombay House 24 Homl Mody Street Mumbai 400 001
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D. We have installed air pollution control devices like Electrostatic Precipitators in
all unils before start of plant and it rernains in operation round the clock, We
have also installed CAAQMS and OCEMS in our plant and the real time data
connactivity with CPCB and SPCB is in place. ;

E. We have installed ETP and STP and Zero liquid discharge has been achieved.

F. We have completed 80.11 % of construction work of FGD (Flue gas
Desulphurisation) in our plant as on March 2024 and it will gel commissioried

before the timeline of 31 Dec 2026.

Thanking you,

Yours' faithf ullly
/

Jagmil Singh Sidhu
CEO-IEL& Chief-Jamshedpur Operations

CC: Member Secretary, Jharkhand State Pollution Control Boar'd‘ T. A. Division Building
HEC, Dhurwa Ranchi -834004

Regional Officer, Jharkhand Stale Pollution Conlrol Board, MB 15, Mew Housing
Colony, Adilyapur , Jamshedpur -13

TATHA POWER
The Tata Power fompany Limited
Jojobera Power Plant; Jamshedpur- 31016
Tel 91 657 2276079, 6511543
Registerael Office Nombay House 24 Homl Mody Street Mumbal 400 001

Prnend on 100 % Recyces Pager 5‘;9
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REPORT ON

Annual Compliance Audit on Ash Generation, Utilization and Disposal

of Jojobera Power Plant, Jamshedpur, Jharkhand

(For Year 2022-23)

Subniitied to:

Central Pollution Control Board, Delhi
and

Jharkhand State Pollution Control Board

Prepared by

Department of Mining Engincering
Indian lnstitute of Technology Kharagpur

November 2023
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CERTIFICATE

Certify that the Annual. Compliance Audit on Ash Generation, Utilization and
Disposal for Jojobera Power Plant, Jamshedpur, Jharkhand for the year 2022-2023
has been prepared by Prof. B.K. Prusty, CPCB authorised auditor of Department of

Mining Engineering, IT Kharagpur, after the site inspection, and verification of the

records, documents and reports.

(Dr. Basanta Kumar Prusty)
Associate Professor,
Department of Mining Engineering

" Indian Institute of Technology- Kharagpur
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1. Preamble and Purpose of the Study

M/s. Tata Power vide Work Order Ref No: 6000068244 dated: 09/08/2023 to Indian Inslilute of
Technology (IIT), Kharagpur has awarded a technical work to conduct "Annual Compliance
Audit on Ash Generation, Ulilization and Disposal of Jojobera Thermal Planl, Jamshedpunr,
Jharkhand for the year 2022-2023". Prof. B.K. Prusty, CPCB nominated auditor and Prof.
K. Dey, Associate Professor from the Department of Mining Engineering, Indian Instilute of
Technology Kharagpur undertook the above study of “Annual Compliance Audit on Ash
Generation, Ulilisation and Disposal of Jojobera Power Planl” as per Nolification S.0. 5481
(E) dated 31.12,2021 pnblisﬁr—:r.l by the Ministry of Environment, Foresl and Climale Change
(MoEFCC), Govt. of India. This audit report will be submilled to Central Pollution Control Board
(CPCB) and Jharkhand State Pollution Control Board (JSPCB). This audit is intended to sludy ahd
validate data on Fly Ash generalion and utilization compliance report by Jojobera Thermal Plant of

M/s Tala Power for the year 2022-2023.

2.0. Introduction about the Power Station

The Jojobera Power Plant (JPP) is located at Jojobera, near Jamshedpur in the Easl
Singhbhum district in the state of Jharkhand. This plant belongs to M/s Tata Power
Company which started its operations at Jojobera afler acquisition of 67.5 MW coal IJe_aseci
captive power unit of Tata Steel in April 1997. Subsequently four units of 120 MW were

installed to meet the increasing demand of Tata Steel. The current installed capacity of

the Jojobera plant is 547.5 MW.

2.1, Ash handling in the Jojobera Power ﬁlar1t

Two types of ash i.e. fly ash and boltom ash are generated in the JPP. Dry fly ash is
collected from the ESP and taken to the silos pneumatically wherefrom it is suppied to
various end users. Fly ash constitutes about 80% of the lotal ash generated. The JPP has
5 nos. of silo with a total capacity of 2860 MT for handling dry fly ash. Dry fly ash is collected
in silos and part of it is pneumatically transferred to Nuvoco Vistas cement plant which
shares common boundary with Jojobera Power Plant. Rest of the fly ash is utilized in nearby

Gln—

e
e
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cements plants, ready mix concrete and brick plants. The dry ash is transported

pneumatically through closed bulkers, covered Hyva and rail. The unused dry fly ash of
silo is transferred to ash_pond hydraulically.

The bottom ash which is collected from the bollom of the boiler along with water is ca;'r'iecl
to the ash pond. The botlom ash constitutes about 20% of the total ash generated. There
are lwo ash ponds. Total ash pond area amounted to 7.5 hectare. The pond ash is weighed
and supplied to users such as NHAI for reclamation of low-lying area and other uses. An
Ash water recycling system (AWRS) has been installed at JPP. The ash water is collected

in a well and pumped back to the plant for ash conveying in a cyclic manner.

3.0. Scope of the Audit Work
The scope of the Audit work as per para E(5) of the Ash Notification of 31.12.2021
involves the following activities:
a) Verification of coal consumption data of Jojobera Power Plant for the year 2022-23.
b) Verification of ash generation data of Jojobera Power Plant for the year 2022-23

c) Verification of fly ash and bottom ash utilization data of Jojobera Power Plant for llie

year 2022-23.

d) Verification of net ash disposal into ash ponds of Jojobera Power Plant for the year
2022-23. !

e) Assessment of tolal ash storage in operational and un-operational ash ponds and
available storage capacity for further disposal at the end of financial year 2022-23
for Jojobera Power Plant,

f) Assessment of ash slurry disposal and ash-water re-circulation system used in Jojobera

Power Plant.

4.0. Methodology Adopted for Auditing
The methodology adopted for the conducting the fly ash generation, utilization and

disposal auditing consisted of three steps: a) Visit of the plant and sites; b) Discussion

e
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with plant officials for collection of relevant data and verification of the records at plant

site as well as at IIT Kharagpur; c) Preparation of the ash audit report.

A site visit was made on 5™ October 2023 to Jojobera Power Plant by the IIT Kharagpur
Audit Team. The IIT Kharagpur Audit team consisted of Prof. B.IK, Prusty and Prof. K.
Dey, both Associate Professors in the Department of Mining Engineering. The audit team
visited various sites such as silos, fly ash pond, wagon tippler, coal storage areas. During
the audit, active interactions were held with Plant top management, and officials working

with those who are dealing with the generation and utilization of ash.

4.1 Document Verification
During the audit, the following important documents were verified.
1) Records of coal consumption for the period from April-2022 to March-2023.

2) Records of monthly fly ash and bottom ash generation & utilization for the period

from April-2022 to March-2023.
3) Log books showing the quantity of fly ash transported per day/per month, number

of trips, entry, and exit of the vehicle, etc.
4) Documenls related to fly ash utilization in diverse secfors.

5) Layouts, diagrams, maps, photographs, etc.
8) Documents/measurements related to slurry ash disposal, water use, recirculation

of water.

5.0. Audit Findings

The ash compliance report of the Jojobera Power Plant for year 2022-23 has been given

as Annexure 1. The source/ reference/file number of the data are given in the Annexure

1
« In the year 2022-23, a total of 25,36,847 Metric Ton (MT) of coal with average ash

content of 41.17 % was consumed in the Jojobera Power Plant.
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In the year 2022-23, the total ash generation was 10,44,334 MT out of which fly ash

accounted for 8,35,467 MT and bottom ash accounted for 2,08,867 MT.

In the year 2022-23, a total of 10,44,940 MT of ash was utilized out of which fly ash
was 5,98,528 MT and 4,46,412 MT was pond ash (bottom ash + unutilized fly ash). The
ash ulilization amounted to slightly more than 100 % of the total ash generated in the

same year.
The fly ash was mostly used in manufacturing of cement, ready mix concrete, and filling

up of low lying areas.

A total of 2,08,867 MT of boltom ash was generated in this year. However, a total of
4,46,412 MT of pond ash (bottom ash + unutilized fly ash) was utilized during the same
period. The additional amount 237,545 MT of utilized pond ash was taken from the ash

pond.
The pond ash was mostly used for construction of roads, embankments and fallmg up

of low lying areas.

A total of 4,46,412 MT of ash was disposed in the 2 ash ponds.

The ash ponds will be able to serve the power station till its life provided regular
evacuation of pond ash’is done. _

A total of 31,98,170 m® of water was used in the year 2022-23 to transport bottom ash

in slurry form to ash pond. Ash water recycling system has been installed in JPP and

the water is recycled.

6.0. Acknowledgements
The audit team extends its appreciation to officials and staffs of the Jojobera Power Plant

who provided verbal, and documentary assistance during the technical audit.
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ANNEXURE = 1

Annual Compliance Audit of Ash Generation and

Utilization

(In compllance to Ihe Gazelle nolification $.0. 5481(E) daled 31 Th becember, 2021
and subsequent amendment nolification 64169 (E) dated 30 Decamber 2022)

1 1 Mame of 'i';n-\»-t}é‘r"ITI- i’.'nlﬂ_

i&?mnplinm:e Report (for the perlod 1st April'2022 - 315t March'2023) Lo he
submittec on or hefare 30th Nov

Remarks

2 Mame ol the company

Tata Power Company Limiled

3| District

Ifas:; Singhbhum,

L] Slale

Jhili‘klmn-(lf_

£

Postal address for
communlcation:

Jojobera Power Plant, Tata Power Company
Limited, PO- Rahargora, Jamshedpur - B31016

6 | E mail:

bhansdah@ tatapower.com

7 | Power I‘Inntif;-';lnllml
capacity (MW):

547.5 MW (1 X 67.5 MW + 4 X 120 MW)

8 | Plant Load Factor
(PLF):

80,54 % (Unit-1 tad) and 83.81% for UlIS

9 Mo, of units gnne'rnmrl
(MWh):

0 fotal aea under
power plant (ha):
{including area uncler
ash ponds)

3897268.54

66,771 7.5=70.27ha

11 aa._mfy of coal
cansumption during
reporting period
(Metrlc Tons per
Annum):

2536846.98

flecord No-
TPCLAOIO/MIS/IMS /RO |,




—"

Average ash content in
percentage (per cent):

41,17

13

Quantity of current
ash generation during
reporting period
(Metric l'ons per
Annum):

1044334

Fly ash (Metrle Tans
per Annum):

835467

208867

3 _I:I{f Ash /Boltton ash

I‘.:!.(’(}I'il Nc)-"" .
TPCLAOIOMMIS/IVIS/1021
(3rd party NAKL laly data)

noc No-TPCL-Unit{1-
4)/10)0/ AN /IIVIS-
Qro/oo22

“Fly Ash /Bottem ash
caleulated I 80:20 ratio,

calculated in 80;20 ratio,

14

Capacity of diy lly ash
storage silo(s) (Metric
Tons) : .

3860 MT (UNIL: AGOMT and UNZ/3/4/5: 600 MT
each). .

Details of utilization ol
current ash generated
durlng reparting

period

(a)Tolal quantity of
current ash utlllized
(MTPA) during
reporting period:

1044940

Doc Nu-TPCL-Unit(1-
4)/10I0/AN/IMS-
QEo/Do22

(1) Quantity of (Dry)
lly ash utilized
(MTPA):Avenue wise
brealk up (separately
for Fly Ash and Dottom
Ash):

598528

(i) Fly ash based

products [bricks ar
blocks or tiles or fibre
cement sheets or
pipes ur hoards or
panels)

3117

Doc Mo-TPCL-Unlt(1-
4)/JOI0/AM/IMS-
QEO/D022

(i) Cement
manulacturing:

528493

“Doc No-TPCL-Unit(L-

4)/10J0/AM/INIS-
QEO/DLD22

¥ U

O’



1 -{ Ii i]__R&,1r]y mix
concriele

{iv) Ash and Gro-
polymer based
construction matertal:

(v} Manulacturing ol
sintered or cold
homeleel ash agpregale:

6600

66918

{vl) Conslruction of
roads, road and {ly
ovir embankment:

_['V}I-]—Er;!:"h’l iclion of
dams:

(vili) Filling up of low

Iying area:

Doe Mo-1PCL Unit {
N0IO/AM/INAS-
Qro/n022

“'{Txrﬁlf!ng ol mine
voids:

(x) Use in overburden
dumps:

S e

T:E} Apricullure:

'[_-,;ﬂ]“r_‘.nnsirnr.llnn of
shoreline protection
structures In coaslal
dlistricls;

{x1ii) Exporl of ash o
other counlrles:

E\T}Tﬁﬁm (please
specily):

Part of Fly Ash nat utilized in dry form is sent Lo
ash pond and countedl as Poncl ash.

| 236030

_'['t::l‘flll:‘ll'll.'ilv of B
Bottom/ Pond ash
utllised (MTPA):

products (bricks ar
blocks ar Liles or fibre

cemaent sheels or

(1) Fly ash based R

146112

DEPOSITED =236939 +
208867 = 445806
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pipes or boards or
panels) 4

{ii) Cemunt
manulacturing:
{iii) Ready mix

cancrete:

(iv) Ash and Geo-
polymer based
construction materfal:

(v) Mamuilacturing of
sinteretl or cold
bonded ash agpregate:

(viil} Fitllng up ol low
lying area: "

4)/J010/AM/IMS-
QEQ/DO22

(vi) Construction of 07302 Doc Na-TPCL-Unit(1-
roads, road ancl 4)/10JO/ AN/ IMS-
llyover embankment: QLo/Do22
{vli) Construction of i
dams: h
399110 Doc No-TPCL-Unit|L-

(Ix) Fllling of mine
voics:

{x) Use in overburden
dumps:

{x1) Agriculture:

{xli) Construction of
shoreline protection
structures In coastal
districts:

(xiii) Export of ash to
other countries:

(xlv) Others {please
specily), If
recommended by the
commillee and addecl

35
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in natification as per
para A3):

Total quantityof
current ash unultilised
(MTeA) during '
reporting period:

6602

) Current unutilized
fly ash:

Il

(i) Current unulilized
hollom:

d‘FrJTMmIn live:
quantity of current ash
unutilized (MT) aller
31.03.2022 as on 31
March:

16

Percentape tltlllsatlnn‘ ;
of current ash
generated durlng
reporting perlod (per

cant):

ML

FIL

100.06% (Note: Ash Utilization In FY22-23 1s
100.06% on account of Operational ash (- ROG)
MT has been utilized In FY23).

Details of disposal of
ash In ash ponds

(a) Total quantity of
ash disposed in ash
pond{s) (Metric Tons)
as on 31st March
(excludling reporting
period):

(h) Quantity of ash
dispased in ash
pond(s) during
reporting perlord
[Melric Tons):

_{c:l Tatal quantily of
water consurnplion
for sturry discharpe
into ash ponds during
reporting perlad (m3):

436853 This is the opening stack as
on 31,03.2022; Reference
previous audit
reporl/official
communicalion.

IEE i

3190170 calculated as per flow rate

of slurry discharge pump
with running hrs as
recordec by operation
depl.

e

\ 1.] 4
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(d) fotal number of
ash ponds:

(i) Active:

(i) Exbiausted (yel to
be reclairmed);

Mot !\-j.‘J-[]."C(ibh?

{iil) neclaimed:

ash ponds (ha):

Mol Applicalile

i

Individual ash prond
details

-}Eﬁpum!-i,réig
(pleuse provide below
mentianed details
separately, if number
of ush ponds Is more
than one)

Ash Pond-1

Ash Pond-2

(a) Status: Undler
construction or Actlve
or Exhausted or
Heclalmed

Aclive

(b} Date of start of
ash disposal in ash
pond (DD/MM/YYYY
or MIMYYYY):

More than 20 w,-a'{-r-sh_

Aclive

“More than 20 years

(c) Date of stoppage
of ash disposal in ash
pond after completing
its capacity
(DD/MM/YYYY or
MMAYYYY): (Not
applicable lor active
ash ponds)

Mot Applicable

Mot Applicable

(d) area (hectares):

3.701448

2.237961

(e) dyke height {m):

9

. {f) volume (m3):

333130.28

2014 16.46




disposcd as on 315t
March (Muetric Tons):
FY22-23

6604

combining Lwo pons

o i

“W3GIA7 AT of ash Is depasitad as on 31/03/2023

(h) auailﬁm volumr-.'”
in percentags (per
cent) and quantity of
ash can ho further
disposed (Metrlc
fons):

cycle conlinues.

(i} expected life of ash
pond (number of years
and months):

J'\_cl:nrrling lo
previous stabillty
test, the pond Is
healthy for normal
operation,

We have lwo active ash ponds and one is unde
filling and another is in avacualion process, This

'HE&Hrrlinﬁ lo previous
slability test, the pond is
healthy for normal
operation.

{j} co-ordinales {Lat
anel Long): (please
specily minimum 4 co-
ardinates)

‘[Icl type of lining
carried tn ash pond:
HOPE lining or LDPE
lining or clay lining or
No lining

W mnde of disposal:
Dry disposal or wet
slurry (In case of wel
slurry please specily
whether HCSD or
MCSD or LCSD)

| tatiude: 22.762535,

Lonpitude:R6,22645
0

laiel below and over
150 mm thick
compacted sand
willy Lloping 75 mm
thick hrick lining,

Iatitiude: 22,762680,
Longitucle:86,224328

Geomernbrane finer lald
“helow and over 150 mm
thick compacterl sand
with toping 75 mm thick
brigk lining.

{m) Ratio of ash: water
in sluey mix (10

" {n) Ash water
recycling system
(AWRS) Installed and
functioning: Yes or No

(o) Quantity of
wastewater from ash

pond discharged Into

WET(LCSD) TweET{LESD)

601 A i
Yos - =3 Yos - i 3 A
0 RS i - =0
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land or waler hnIIy
(m3):

T{;] Last date when
the dyke stability
study was conducted
and name of the
orpanisation who

conducted the stucy:

Date of fast stabilily tesl
conducted on 20-06-201Y
M/s Geocon
International PvL. Lul.

Date of st stability
tast conducted o
20-06-2019 m/fs
Geocon

International Pvt.

Leel,

(q) Last date when
the audit was
conducted and name
of the organisition
who conducted the

audity

15/01/2023 /MIr 1S
IGumyotra

T15/01/2023 /Mc) S
Kamyoltra

IE-I;.i;l}Ilil\[ of legacy ash
utilised (MTPA):

i\lollﬁiip‘ﬁﬁal}lui There is uu—L-L‘-c.'-.cy Ash at
Jojobera Power Plant .\We have lwo aclive ash
pond only . One remalns In (illing mode and
another in Ievacualiml mode and this cycle
continues. In a year almost 3-4 limes ash pond
fills and gets evacuated.

n Fly ash based
proclucts (bricks or
blocks or Ules or fibre
cement sheets or
pipes or boards or
poanels):

. Cement
manufacturing:

. Resdy mix
concrete;

v, Ash and Geo-

polymer bised
construction material:

v.  Manulacturing of
sintered or cold
bonded ash apgpregale:




vi. Construction of
roads, road and
flyover embankment:

vil, ?.r?nslrucﬁon of

tams:

FPSFRSMENEEN Tt ot

40

i, Filling up of low
lying area:

ik Immp of mint

volls:

€. Usein
overhurden dumps:

xi, .-'\gricufluref

xii.  Construction of i
shoreline protection
structures in coaslal
districts;

xiil. -I":xpnrt of ash lo
olher countries:

¥iv. Others {please
specify):il
recommencled by Lthe
Committee and added
in notification as per
para A(3):

“Total cumulative
quantity of legacy ash
utllized (MT) alter
31.03.2022 as on 31
March :

NIL

Tolal {clepleted)

quantity of legacy ash

Nil

(e o
PR
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Stored (M) as on 31 ]
March :

41

ﬂ.‘;ummnry:
Details Q-."JmTl:rly Quiantity wiilised | Balance quantity (MTP) .
renerated | (MTP) and (per cent)
(MTP)
Current 1044334 1044940 (100.06%) | 436247 1 as per now furm}.l: current
ash balance: NIL, cunulative
turing halance = Opening stock 1
reporting generation - utilised
! period
Lepacy | 0 i i 0o A
ash
Tfotal | 1044334 1014940 436247 As per new forptat: curcent

balance; MIL, cumulative
Lakance = Opening stock +
generation - utilised

Any olher
infarmation: Solt copy
ol the annual
compllance report,
and shape files of
power plant and ash
ponds may be e-
mailed to:-
moelcccoalash@pgov.i

n

There is no Legacy ash at Jojobera Power Plant
We have two active ash pond anly . One remains
in filling mode and another In evacuation mode

RN,

and this cycle continues. In a year alimost 3+
times ash pond fills and gets evacuated. (Note:
Ash Utilization in FY22-23 |5 100.06% on account
of Operational Ash (- 606) MT has been utilized In
FY23).

Signature of
Authorised Signatory
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roeT TiHiER wrdl = DAMODAR VALLEY CORPORATION
; Sl ! HISTH @y fAgd B KODERMA THERMAL POWER STATION
IF N | SR — FHodlodowdo, NSE POST OFFICE- KTPS, BANJEDIH,
FEOW) | Rreri— e DIST.- KODERMA
L==2E | Rt vio— 825421, NETS PIN- 825421, JHARKHAND,
<><><><><><><><><><><><><><><><><><><><><><><><><><>{><><><><><><><><><><><_
No: KT/SGM & HOP/EMPC/ | #1 Dated: 07/08/2024
1o,

Md. Mustaqeem Ansari
Dy Secretary (Govt of Jharkhand)

U,,(\N‘ ub-Reply against your letter vide no-1236 dated-10/07 /2024
“ Ref: -1) Letter-1045 dated-29.05.2024 & letter -1187 dt:25.06.24
2)letter -no-1286 dt:10-07-2024

A%

Dear Sir,
This has reference to your letter under ref (1). DVC KTPS is Complying the order of NGT.

Details of compliance along with annexures of all relevant points are being furnished below

1.Fly ash Utilization:
1(a) FLY Ash utilization at KTPS is being maintained above 100%. Year wise ash utilization

is as below
Ash utilization. 2022-23: 128.63%
Ash utilization.2023-24:122.46 %

Fly ash is being utilized by cement, brick/block manufacturing company & more than
4LMT of fly ash from KTPS is being utilized by these industries on annual basis. We have
ﬁ‘?/ adequate no of MOUs with NHAI, and total quantity of MOU is 58 LMT for two years (up to
gf.w 2026). Stone Quarry (abandoned) with available space of 30 LMT is also ava‘lable for ash
2 dumping. Overall, we have total 92 LMT of space available for fly ash utilization. Details

LOA &MOUS attached at annexure 1

1(b) Annual Ash audit also has been conducted by professor S.P. Singh of NIT Rourlkela and
the report will be submitted shortly.

1(c)Ash Dyke Safety Audit: All safety norms are Leing followed during operation and
maintenance of Ash Dyke. Safety audit of Ash Dyke has also been carried out by NIT

Rourkela and report is awaited.

2. Oanline Monitoring System:

« CAAQMS (Continuous Ambient Air Quality Monitoring System): Presently one CAMIM 2
is in installed condition and transmitting data to CPCB & JSPCB. Another 3 nos. of
CAAQMS will be installed within this year.

« OCEMS (Online Continuous Emission Monitoring System) is in service in KTPS and
transmitting data to CPCB & JSPCB

« EQMS (Effluent Quality Monitoring System is in service in KTPS and transmitting data

to CPCB & JSPCB

3. Public health Camps including water supply:
Public health camps are being organized regularly and water supply is being done aiso at
nearby villages. The details are attached with the annexure-IL.
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4.CEPI Score:
Koderma does not fall under severely or critically polluted area. However, to improve the

overall environmental parameter, KTPS has taken several steps as enumerated below.

1. Plantation: KTPS has developed green belt on an area of 107Ha inside KTPS project
including ash pond area. Along with the same 7.15 KM of avenue plantation and 1 Ha of
fruit orchid has also been developed. Augmenting its plantation drive, DVC has signed MOU
with Institute of Forest Productivity (IFP) Ranchi (under MOEF&CC) for 3.6 Ha Land around
Ash Pond for developing Green Belt and the work is going on. Further, KTPS is in talk with
[FP Ranchi for developing massive plantation on an area of 148 Ha which will cover 1)
Peripheral area of KTPS project, 2) The approaching road to the ash pond from KTPS Plant,
3) 4-Lane road to Chandwara (on divider area) and 4) Ash pond area. In house plantation
is also going on at KTPS and around 4000 nos. of trees planted during the monsoon season

till date and further plantation is also in progress.

2. Road: Regular water sprinkling through mobile water tankers is being done at ash
transportation road. Cne no. mobile fog cannon has also been deployed for water mist
spraying at ash transportation load and nearby villages. One more no. of Fog cannon will be
deployed for water mist spraying around ash pond and work order for the same already
issued and mobilization in progress.

3. FGD: Unit#1 FGD system was commissioned on 02.07.2024 and Unit#2 will be
commissioned within next three months.

After installation of FGD Sox level is maintaining well below the limit (Maintained around

20-30 mg/Nm3 while the limit is 200 mg/Nm3).

4.DeNOx: De-NOx system has been installed in both units of KTPS and NOx and NOx level
is maintaining around 250-350 mg/Nm3 while the limit is 450 mg/Nm3.

5. ESP: ESP with 99.97% efficiency is in service for each vnit and the SPM level is
maintained well below the statuary limit (50 mg/Nm3) around 25 mg/Nm3.

6. Sprinkling at Vulnerable area CHP, Ash Silo, Ash Pond are:
Sprinkling for dust suppression in CHP, Ash Silo, ash pond area, ash pond approach road is
being done. One Fog cannon is in service also in ash pond area for dust suppression.

These are the relevant necessary compliance, mentioned under referred letter.

Yours faithfully

o\
e
Sr.General Manager & HOP
KTPS, Kodema.
R wEEd T8 YRUISET
SR. GENERAL MANAE%ER& HOP

e A L]
nDve, KTPS, Koderma
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N N f Project of NHAI (MOU Existing) Aot HHaRtiy
g el e e LMT/ - |Balance Quantity
1 Varanasi-Ranchi-Kolkata Highway ,PIU-Hazaribagh 30.00 30.00
2 Aurangabad Chordaha(NH-2),PIU-Aurangabad 10.00 3.00
3 Varanasi-Ranchi-Kolkata(NH-100), PIU-Ramgarh 10.00 10.00
4 Chordaha Gorhar(NH-2), PIU-Hazaribagh 11.00 5.00
5 BAKARPUR-MANIKPUR (NH-139W),PIU-Patna 10.00 10.00
g Total 58.00 LMT
Naime of Stone Quarry (Allotted quantity) LMT
1 Domchanch Stone Quarry 30LMT
Details of contract with Cement Factories for lifting of Dry Fly ash
) (Allotted quantity)
St No. Name of Dry Fly ash Purchaser for Cement Manufacuring .
Metric Tons
1 Ultratech Cement limited,Patliputra cement works 300000
2 Ultratech Cement limited, Patratu cement works 85000
3 Soil India limited 100000
4 Rock Hill Hi-Tech cement private Limited 12000
Total 497000 Tons

¥
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Annexure-| |
EReiEd
Rk ARGIER AR qu/ARIAT TaRE [
Solar Based Drinking Water Facility at
1 |village Gandhinagar GP Kariyawan 2022-2023 8,96,385 Kariyawan
Chamgudo
Installation of water purifiers in three(03) Khurd,Ghangh
2 |Govt. Schoois under CSR 2022-2023 1,62,458 ari,Dumardiha
Installation of 10(Ten) nos. Tube wells
(Hand pumps) in different villages of
Gram Panchayat Kariyawan under
3 |CSR,DVC, KTPS. 2022-2023 4,71,868 Kariyawan
Day to day drinking water supply
through water tanker at Gandhi Nagar
Village of Kariyawan Panchayat under
4 |CSR,DVCKTPS. 2022-2023 58,622 Kariyawan
Day to day drinking water supply
through water tanker at Gandhi Nagar
Village of Kariyawan Panchayat under
5 |CSR, DVC,KTPS. 2022-2023 58,622 Kariyawan
Day to day drinking water supply
through water tanker at Gandhi Nagar
Village of Kariyawan Panchayat under
6 |CSR,DVC,KTPS. 2022-2023 34,162 Kariyawan
Day to day drinking water supply
through water tanker at Gandhi Nagar
Village of Kariyawan Panchayat under
7 |CSR, DVC,KTPS. 2022-2023 1,19,309 Kariyawan
N April'22 to :
g (PSERERNNG March'23 4,60,590 |05 Cluster 5,281
. April22 to
9 Rt of LMY March'23 443,098 05 Cluster
ORS for combating Diarrhea ARAE 14,880 |10 Panchayats | 10 Panchayat
10 C ating Liarn March'23 " anchayalts anchayats
, o April'22 to
| P -
1 Bleaching Powder for chlorination of wells March'23 19,116 10 Panchayats | 10 Panchayats
o April22 to
12 Prescription Pad for Outreach March'23 3,600 For MMV -
Organizing Eye Screening Cam 14.02.2023 47,000 il 382
13 g &5 g : o : Dumardiha
UMS
2 ; 05.04.2023 & Kariyawan &
2 Days Anti Malarial Camp 06.04.2023 34,500 NPS 332
14 Dumardiha
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- April22 to Trainin
n Payment of STC Trainer's March'23 1,29,000 Centre ¥ {’I%P S 1?'0.{ |
Lab Kit for 02 No. of High Schools 31.12.2022 49,900 Sonpura & | 05 130 Schools
16 Birsodih
17 |Medicine for MMV April22 to Mar] 460,590 |05 Cluster 5,281
18 |Hiring of MMV April'22 to Mar 4,03,096 05 Cluster
19 |Vertigo Test April'22 39,961 KTPS Dispenst 175
20 |Blood Donation Camp 26.04.2022 0 KTPS Dispens: 27
21 |School Health Check up Camp 05.07.2022 13,500 Dumardiha 125
22 |School Health Check up Camp 06.07.2022 0 Kosmadih 81
23 |CSR Camp at Latehar 28.08.222 to 30 0 Latehar 95
24 |Covid Booster Dose Camp 05.08.2022 &17 0 KTPS Dispensg 493
75 |Diarrhea Awareness & Checkup Camp 06.09.2022 26,700 High School Sd 120
26 |Diarrhea Awareness & Checkup Camp 07.09.2022 0 Anganwadi Ch 205
27 |Blood Donation Camp 27.09.2022 0 KTPS Dispens; 21 Unit
28 |Random Boold Sugar Check up Camp 10.12.2022 0 KTPS Dispensi 15
29 |Total Cholesterol Check up camp 10.12.2022 0 KTPS Dispens 15
30 [Retina Operation 25.03.2022 15,000 LNJPEH Chou 1
31 |ORS for combating Diarrhea April22 to Mar 14,880 10 Panchayats | 10 Panchayats
12 Bleaching Powder for chlorination of wells [April22 to Mar 19,116 10 Panchayats | 10 Panchayats
33 |Prescription Pad for Outreach April22 to Mar 3,600 For MMV -
34 |Organizing Eye Screening Camp 14.02.2023 47,000 NPS Dumardih 382
Payment tro LNJPEH Chouparan for ;
55 Ca’f‘amt gy bil &'otheprs 14.02.2022 1,79.440  [NPS Dumardih 382
UMS
osoasomEl  sasin [t - 332

36

2 Days Anti Malarial Camp

NPS
Dumardiha

W




Grasim Industries Limited
Chemical Division, Rehla
Garhwa Road, Rehla 822 124
Dist. Palamau, Jharkhand, India
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ADITYA BIRLA

GIL-CDR/ENV/2024-25/260 11.07.2024
To,
The Deputy Secretary to the Government,

Energy Department,
Ranchi-834004 (Tharkhand)

Sub: Submission of the required document regarding utilization of Fly Ash in compliance of Hon’ble
NGT, New Delhi No. 164/2018/PB.

Letter dated 10/07/204 for Fly Ash Compliance against O.A. No.:- 164/2018/PB.

Sir/Madam,

This has reference to the letter received through email from Hon’ble Under Secretary Energy
(Depatment of Energy), Govement of Jharkahand dated 10.07.2024 regarding Utilization of Fly Ash in
compliance of Hon’ble NGT, New Delhi No. 164/2018/PB.

In response to the letter, we are herewith submitting the required documents to your good office, Hope
you will find the same in order.

A) Ash -Compliance report submission received copy from Environment Forest and Climate
Change Department, RO, Ranchi.

B) Ash Compliance report submission received copy from Regional Officer,JSPCB, Ranchi.

C) Screenshot of Ash Availability & Utilization Portal ( Gov. of India MoP/MOEF/CEA/CPCRB)

Thanking You.

Yours faithfully,
For Grasim Industries Limited,
Chemical Division, Rehla

/}’:-ﬂ\ﬂ/
(Hitendra Keshav :Awasthi)
Unit Head — Grasim Industries Ltd, Rehla

Encl.: As above.
810

L. Member Secretary, Jharkhand State Pollution Control Board, T.A. Bhawan, H.E.C. Complex,

Ranchi.
2. Special Secretary, Forest Environment and Climate Change Department, Jharkhand, Ranchi.

Telephone +91 6584 262211/221/488 Website www.grasim.com
+91 9507039424, 99343461340 | CIN L17124MP1947PLC0O00410
_Email  grasim.rehla@adityabirla.com

 Regd. Office P.O. Birlagram, Nagda 456 331 (M.P.)
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o

GIL-CDR/ENV/2024-25/68 30.04.2024

To,

The Member Secretary,

Jharkhand State Pollution Control Board,
T.A. Bhawan, H.E.C. Complex,

Ranchi, Jharkhand.

Sub: Submission of Ash Compliance report for the Captive Powerplant Unit 1 & 2. for the Period
1% April 2023 to 31 March 2024

Dear Sir,

Chlor Alkali Plant at Rehla (Jharkhand), hereby submitting the Ash Compliance report in Annexure-|

Remarks

Opening Stock is 42.14 MT and
Closing Stock is 82.70 MT (in Silo
atthe end of the year)

137004.99
6787.82
4438.98

32286.41
180518.20

Flyash Based Product
Filling up of Lowline area

Mode of Ash Disposal / Utilisation
Cement manufacturing :
Construction of roads, road and fly over embankment

Hope the above are i line with the Statutory requirements,
= Thanking you,

Yours faithfully, .
For Grasim Industries Limited, Chemical Division

o=t

(Hitendra Keshay Awasthi)
Unit Head — Grasim Industries Ltd, Rehla

Encl.: As above,
C

" The Regional Officer, JSPCB, Tupudana, Ranchi- 834003

2. Addl. Principal Chief Conservator of Forests, Integrated Regional Office, MOoEFCC 2nd Floor,
Headquarter-.iharkhand State Housing Board, Harmuy Chowk, Ranchi, Jharkhand — 834002
3. The Regional Director, CPCB (Eastern Zone), Southern Conclave Block 502, Rajdanga Main Road,

L]

rasim Industries Limited
1emical Division, Rehla

wrhwa Road, Rehla 822 124

st. Palamau, Jharkhand, India

Telephone  +91 6584 262211/221/488 _
919507039424, 9934361340

Website www., grasim.com
CIN L17124MP1947PLC000410
Email grasim.rehla@adityabirla.com

Regd. Office P. 0. Birlagram, Nagda 43¢ 331 (M.P.)
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Annexure-01
sLN. | Details | Compliance Report
1 [Name of Power Plant itaptive Power Plant Unit 1 & Unit 2
2 __|Name of the compan |Grasim Industries Limited, Chemical Division, Rehla
3 |District I Palamau
4 |[state |dharkahnd
S __|Postal address for communication: 2 [Rehla, Ga rhwa, Palamay-822124
6 |E-mail: |grasim.rehla @adityabiria.com
7__[Power Plant installed capacity (MW): 50 MW (i.e. 2 x 30 MW)
8 |Plant Load Factor (PLF): 89.15
S _|No. of units generated (MWh): 469590.277
10 Total area under power plant (ha):
Including area under ash ponds 3.49 ha
1% Quantity of coal consumption during reporting period (Metric 449411.97
Tons per Annum):
12 |Average ash content in pereentage (per cent): | 39.65
Quant:rty of current ash gencration during reporting period ] 180558.76
13 H{Metric Tons per Annum):
Fly ash (Metric Tons er Annum): l 15125719 I
Bottom ash (Metric Tons per Annum): 28301.57
. y 1465 MT
14 Capacity of dry fly ash storage silo(s) (Metric Tons) : (Flyash- 950 MT)
(Bottom Ash- 515 MIT)
15 Details of utilisation of current ash generated during reporting ’
eriod
@) Total quantity of current ash utilised {MTPA) during ! 180518.20
reporting period:
(b) |Quantity of fly ash utilised MTPA); 151496,32
(i) Fly ash based products (bricks or blocks or tiles or fibre cement
sheets or pipes or boards or panels 4050.80
(i) Cement manufacturing: 137004.99 ’
iil) Ready mix concrete; 0.00
(iv) Ash and Geo-polymer based construction material: 0.00 j
(v) Manufacturing of sintered or cold bonded ash aggregate: 0.00 —’
(vi) Construction of roads, road and fly over embankment: 3475.14 l
vii) Construction of dams: i 0.00 |
{viil) Filling up of low lying area: ’ 6965.39
(ix) Filling of mine voids: 0.00
¥) Use in overburden dumps: 0.00
(xi} Agriculture: [ 0.00
(xii) Construction of shoreline protection structures in
coastal districts; 0.00
xiii) Export of ash to ather countries: " 0.00
. |{xiv) Others (please specify): 0.00 _l
(€)_-|Quantity of bottom ash utilised (MTPA): 2902188 ]
(i) Fly ash based products (bricks or blocks or tiles or fibre cement 388.18
sheets or pipes or boards or anels):
{ii) Cement manufacturing: 0
(iii) Ready mix concrete: 0
iv) Ash and Geo-polymer basad construction material: o]
(v) Manufacturin of sintered or cold bonded ash dggregate: 0
{vi) Construction af roads, road and flyover embankment: 3312.68
vil) Construction of dams: 0
(viii) Filling up of low | ing area: 25321.02
ix) Filling of mine voids: 0
(x} Use in overburden dumps: o
xi) Agriculture: 0
(xii) Construction of shareline protection structures in
coastal districts: 0
(iil) Export of ash to other countries: 0 i i
(xlv) Others (please s ecify): 0 LN &s
Total quantity of current ash unutilised (MTPA) during / =2 au
reporting period: 82,70 f_B Pala il pecm
(& {ra e
S
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16 Percentage utilisation of current ash generated during reporting ’
pericd (per cent); ) 99.978%

17 |Details of disposal of ash in ash ponds

Total quantity of ash disposed in ash pond(s) (Metric Tons)
as on 31st March ( excluding reporting period):

(a)

(b)

(c) i ing period m3):

= NA
mm—

{ii) Exhausted (yer to be reclaimed):
(iii) Reclaimed:
total' area under ash ponds (ha):
Individual ash pond details
Ash pond-1,2, ete {please provide below mentioned detajls
; if number of ash ponds is more than one)

NA
NA

Status: Under construction or Active or Exhausted gr Reclaimed

Date of start of ash dis

on 31st March (Metric Tons):
available volume in percentage (per cent) and Quantity of ash can
be further disposed Metric Tons):
(numb
co-ordinates (Lat ang Long):
{please speci minimum 4 co-ordinates)
type of lining carried in ash pend: HDPE lining or LDPE
lining or clay lining or No lining
mode of disposal: Dry disposal or wet slurry (in case of wet
slurry please s pecify whether Hesp or MCSD or LCSD)
Ratio of ash: water in slurry mix (1:__):

Ash water recycling system (AWRS) installed and
functioning: Yes or No
Quantity of Wastewater from 3
water body (m3):
Last date when the d

yke stability study was conducted and name

(i)
(k)

of the organisation who conducted the study: NA
0 Last date when the audit was conducted and name of the

organisation who conducted the audit: NA
19 |Quanti

i 3 NA

ing: | NA

iii. Ready mix concrete: NA

N_ Ash and Gea-pal mer based construction material: “

V. Manufacturing of sintered or cold bonded ash

dgerepate;

vi. Construction of roads, road and flyover embankment: NA

vii. Construction of dams: - NA

viii. Filling up of low lying area: NA

Ix. Filling of mine voids:

\x. Use in overburden dumps:

xi. Agriculture: NA

xii. Construction of shareline protection structures in i /J’\\nD %

S

coastal districts:
xiii. Export of ash to other countries:
Xiv. Others (please sp ecify);
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20 |summary: o B
Details Quantity generated Quantity utilised Balance quantity
(MTP) {MTP) and {percent) {MTP)
Current ash during
reporting period 180558.76 180518.20 82.70
Legacy ash . 0 0 4]
Total { 180558.76 | 180518.20 B2.70
Any other information:
21 Soft capy of the annual compliance repm"t, and shape files of Acknowledged
power plant and ash ponds may be e-mailed ta:-
moefeccoalash@gov.in
22 |Signature of Authorised Signatory - 2
L e "
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Ref.: ACC/CH/Govt./2024/ | "} 6

Date: 16.07.2024

To

The Deputy Secretary
Department of Energy
Government of Jharkhand
Ranchi-834001

52

adani

Cement

Sub. : Submission of information regarding fly ash generation and disposal at ACC Limited,

Chaibasa Cement Works for the year 2023-24

Ref.: Your letter No. 1286/Ranchi dated 10.07.2024

Dear Sir,

With reference to your letter No.1286/Ranchi dated 10.07.2024 we are enclosing herewith the
copy of annual report regarding generation and disposal of fly ash at ACC Limited, Chaibasa

Cement Works for the year 2023-24.
Thanking you,

Yours faithfully,
For ACC Limited

7 2l

(Raj Gurung)
Plant Manager

Encl. : As above

ACC Limited Registered Office:

Unit-Chaibasa Cement Warks
P.O. Jhinkpani-833215
District: West Singhbhum
Jharkhand, India

Adani Corporate House

Shantigram, S. G. Highway, Khediyar,
Ahmedabad 382 421, Gujarat, India
Ph +3179-2556 5555
www.acclimited.com
CIN:L26g40Gl1g36PLCaLg772
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Quantity of Fly Ash Generation in Jharkhand by TPPs (2023-2024)

S| No. Name of Unit Plant Coal Quantity of Disposal (MT)
Capacity | Consumpti| Fly ash
(MW) | onon MT | generation
Wet| Dry | Brick |Cement| Block/ [Land filling/| Mine | Other | Total
Mfg. | Plant | Brick Mfg.| Mine Void | Stoing | Purpose
1 |ACC Limited 20 53434 0 |30014| 4517 | 25497 > ' = = = 30014
Chaibasa Cement
Works
«//
" S >

53



‘Al — #AFE NGT, 93 facell ¥ TR™X 91 W0— 0.A. No-164/2018/PB/(Earlier
h QA'X O.A. No-276/2013) Ashwini Kumar Dubey V/s Union of India & others
7 f&1$—-19.03.24 & UIRT QY & AJUIAT & HaeT ¥ |

UHT—1. Holl [9¥T, SIREUS &1 UFidh—1187, feid 30.05.24 Td Uaih—611, [&TIh—19.03.2024 |

2. T, TRV U Serary UReds fam, sR@vs, = @1 aAie@—1751, Rei6—09.05.2024
Ud gAib—961, faTie—14.03.2024

HETYIY,
SWda fqwae TVNL gRT #FH1d NGT, 75 feell # s”R a© Wo—0.A. No-
164/2018/PB (Earlier O.A. No-276/2013) Ashwini Kumar Dubey V/s Union of
India & others # faI$—10.03.24 & UIRT AR & JFUTSH ¥ HIRT 3w Ry e &

) ZlodlodioTHo, ST F Air pollution control & monitoring WiF &1 fers oy
é”’«iu 2018 ¥ foFaT ST @1 ©, T WHAIYaE BT BN VET & | WEF ¥ W ST =it yewor
T A @ agwd @ S Usd weNT IR ) online Suwer ¥, (e e—1 Hel |

ii) ElodlodoTHo YU ERT VYT Uiwe &1 TG—I@Td AoiTell Ug THRar W &1 97l 8, 097 uive
A U @I Herg UG golls AT BT & HRIE SR § are v W) ifaRad garg 7€
9| clolodiorHo | Ui ¥ Sanfed U A SureT A0 A U9 Uik ¥ 0¥ @) Here ug
gols SNV (Al & oY @) Wil & | faw 19 @uf # Ash production @@ Ash
utilisation @1 HefET G s@aiFR Tgead—II Her 2| .

iii)Ash dyke &) =&l 8¢ 178 W8 W Boulder Pitching &1 &vfY 78 8, @1f% Pond
breach @1 TWER3T | q@T ST WD |

iv) EolodoTHo U G A BT 9R FHd W o FT Sitg Fufia w9 9 e @@ e,
IqT A W TP Settling Pond 137 71 7 3R 98 gfifdea fbar mm & 5 =1 A
Ve T 9879 1 8| Effluent S 3 FRi$ Sra RUS 31 9RT eraciiene, srer=ia—I11

o= & |
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v) Sodofogwo T U W Legacy VI @ el U9 gols 8 (79 BT U @ell fAfder
Wo —11/Civil/W/TVNL/RAN/2024-25 yERE @ T ¥ @ Rl @
finalization @ SURIT Legacy V¥ &7 fS@ivtal U SUAT NHAI §RT WRTATAT Wioae

@ St wed o @ ford ¥frer I e SR |

99 NGT, 75 foeell § IR SWiad a5 4 9IRG 3MRe & ure &g 99, JIra=er U4

STerdry uRed= faumT, IREvE & Usie—961, fTie—14.03.24 & HAIG 1 § alfad Y@ & 3ai®
# Fly Ash Management & Utilization Mission & T3 & fdWig &R ¥ &Rars & A1

GELIRI
e gaaref gt |

T HE—ZeMIR |
[CECIGEINET

w =N =X \"'
B o B S
p'\_..w\ LD “""L‘i
(85T §IR R4E)
feregge T s
(F&A/ Civil)
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Commissioned at TTPS, Lalpania Commissioned on
Continuous Ambient Air Quality Monitoring Station 09.04.2018
(CAAQMS)-3 SET AAQMS
Online continous emission monitoring system 22.03.2018
(OCEMS) -2 SET OCEMS
Continuous Effluent Quality Monitoring Station 25.03.2017
(CEQMS) -1 SET at ETP
Continuous Effluent Quality Monitoring Station 06.03.2024
(CEQMS) -1 SET at Ash Pond
Online SPM analyser- 2 SET for both Unit No-1&2 16.10.2021
stack

Mﬂ‘q

0
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YUGANTAR BHARATI

) ANALYTICAL & ENVIRONMENTAL ENGINEERING LABO

litpto 2 oy i F\IK\HL r\.rrrr clitatod Testving Lnbnr Atory Vide C.vrl:lhcatf- ND. ‘I‘f_‘ 12989

S0 POLS B 150 AS001° 2018

Z

RATORY

Feot Flepont
| ULR (Unique Lab Report No. _ [Te iz s[s]e]2lajolofnfalofo[2a][s[t[F
Discipline | Chooionl | Pallution & —t.-'ir-}nr.n-::.:: Sample Descrfphon Waste \Water/ Effluent Water
ReportRelease Dale 2524 Report 1D YBAEEL-2404-04
'W. Order/ JSPCB App. No. 30412324 . Work Order Date T 2508203 ]
Type of Industry(if any) Powor Plant Job code/ Ref. no. YBAEELIC ApL0D
Reportissue to Mfs Tenughat Vidhyut Nigam Limited.

Tenughat Thermal Power Station, Lalpania,
Dist.- Bokaro, Jharkhand — §28149,

Sampling Date

Sampling Protocol

120024 Mode of sample collection

5}' YBAEEL Toam

15 1 17014 (Part-1): 2321 Sample Code

21041508

‘Sampling Location

Ash Pond Sampling Source

Nt
Eillusnt Water

Sample pkg. Condition

i Pach i "P Boil Sample Quanhty

3608 mi

Meteorological Cond. of Field | W.C.— Tloindy RH % - Temp.— 30°C
Sample receipt Date PS04 Analysis Started on | 15/0/20%4 Analysis completed an 2010412024
l“i‘.'re5t HESI.IltS Shndaw
T i By iy - e
‘ Sl | Parameter Test Method Units il Results Limits
1. | pH value - IS 3075 (P11 2042 «Ela tic felisad) piH | 7.45at 26.9°C §.5-8.5
2. | Total dissolved solids s 3_.4_,0 fo)a ﬁ..uur Vi .,irll'_.i ihod] = med 98.0 =
3. | Total Suspended Solids I5 50233 (9172022 (Gravimedtic Method] raf] 86.0 100
4. | BOD (2 days at 27¢) I8 02 (PJ411583, A 119 i Dayngen Deplebon Muthod) i BDL (MDL 1.0) -
5. | COD (open reflux) 5 3005 (P58 10005, RA 2692 maofl 12.0 5
8. | Oil & Grease 1§ 3025 (P-38) 2021 {Partiton Cravbplric Method) il BDL (MDL 4.0) 29
7. | Dissolved Dxygen 1S 3038 (=203 § 05, RA 2018 (Titrinatric i 2thod) mail 5.8 --
B. | Copper (as Cu) AFHA A1 8200 ndian 2020 (Direct A AcalyTzna Flima Runey) fi BDL (MOL 0.01) i
g, Iron (as FE) & PHM 371 5 29% ediion 2033 threct Al B2 iytias Fluae Megiham o 0.48 - -
_10 | Zinc (as Zn) SEFA 11T 8 20 adnan 202 Dent A Acatyiine Flae Mettad) ! 0.16 -
11. | Chromium (as Cr) RPHA ST G 29 gihwon 20U (0ot Al Agtypins Flams Methon maifi BDL (MDL 0.02) -
Note:- Parameter pH & Temperature observed In Field.
Limit is specified as Liwrrg o Pretesion) e = 1050 G, si R )
_Abbraviation hiFtt pook e L Bl Belr e 20| |\|
Env. Condition of Lab Lol s omiz e f e gy e 1Y Bl P Ed0h
Specific contractual notes AWyl s g esied o aalla et et h o' B apes | Familiv
"6 iz, plul gl S
| T e e s S R Lt B =l i
i s i ] i i At llen
J v B oy SRR L T A TR 5 T
R C . .- ‘1“J 2] . : :: |I I” J Sl - ——b
Romarks Sample l:nmplues wilh pres:nbed limit.
Sample Drawn By - Angad Munda
Tesled By - Shivani Kumari Singh (Sr. Lab Analyst)
‘Jf_."\ \
51 5 [>Y
veriﬂed & Issved by
Sanjeev Kumar Singh
{Technical Managar)
®eve2vEnd of Report™ """ I
Cremiims Ofies .1 lamehadnnr | Dhanbar “THazanbas  Pakw
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5 }1 ANALYTICAL & ENVIRONMENTAL ENGINEERING LABORATORY \
3V L rmmmam AL Aereditated Testing Laboratary Vida Certificate No. 1C -12989 S
Cernfizd by - - 1 150G 2015 A 150 45001 20156 TC 12989

Jest %p ant

(UlR s mmsponNo.___ Jjc[1fefo]sjelz[#[ofufolafofo[2]4]4[F
Discipline I Cheaical Group Yoter Sample Description Surfacz Wates ]
Report Release Date 207 Agil a0 Report ID r YOAEEL-2404-04
W, Order/ JSPCB App. No. V3330361 MO YE5-21 Work Order Date 25.02,2023
Type of Industry(fany) Thermal Power Flant Job codef Ref. no. YBAEEUCIApri-01
Report Issue to /s Tenughat Vidhyut Nigam Limited.

Tenughat Tharmal Power Station, Lalpania,

Dist.- Bokaro, Jharkhand - 829149,
Sampling Date 304021 Mode of sample collection By YBAEEL Team
Sampling Protocol & 1701 (Part-1 ) 20214 Sample Code 240415-5W-a1
Sampling Location Lalpania Pond Sampling Source Surface Waler
Sample pkg. Condition Scaled Pockin PP Bottle Sample Quantity 3000 ml
Meteorological Cond. of Field | W.C.- Claucy RH % - 35 Temp. = 30C
Sample receipt Date 15/042024 | Analysis Startedon | 15/0:1202¢ | Analysis completed on i 204i2024

o B _ Te=c=>TestResullg **=*** _

Sl | Parameter Test Method Units Results Limits
1. | pHvalue 15 102 r{F‘ !|j J:r:' Eioctrometrie Mathet) pH 7,50 at 25.4"C 6.5-8.5
2. | Colour 5 3035 .H-.u.,l Comparisen elhed) Hezan 5
3. | Conductivity IR usicm 494,0 at 25.6°C -
4. | Dissolved Oxygen e r." 3‘_.=1 158, P.A 2018 (Titrin: dric Minodd] mgl 53 >5
5. | Total dissolved solids 1§ 325 (P-16)20235 [Cravime ulf gl 232.0 -
8. | Tolal suspended solids B 3005 P 1732022 (Cravimetiic Melno gl 18.0 -

7. | BOD 7025 {P-4):1623, RA 2010 (Ox ica Methad} ol 0.5 3
B. | Chloride (as Cl-) |-' 'rl.:.‘a (P-32):1085, RA 215 | elheud; g 220 -

9. | Fluoride (as F-) AFAR 4500 F-C 70% ndon 2007 (0 Salnctive Eleotiods Hlat it 0.48
10. | Nitrate (as NOs-) APHA 4580 1D - (B} 24" edition 202 3Il; Suipenis Bhad) g 0.52 <
11. | Sulphate {as 504%) | 1S 3925 fP-24-5es 1312022 (Turhidity Hlethad) miat 246 -

12, | Ammoniacal Nitragen | 185a25 (2401088 RA Q04D [Tt el Hlsiiod) gl 0.11 -

[“Limitis specified as 05 R Me2ap) 3 eptoads .,rqu =

| Abbraviation * A0 W Setecp e ) 800 £l _ i

{_Env. Condition of Lab |k g e s DL Y] bl pieed an e 1R 135 TUAB 0
“Specific contractual notes L LR Sl 117 it Al gan it e nan Ll s Pamtanant sty

FiTe et g g o KAty agne!
Thag fops Tt b Der Lo £ a8 nbpuesien of mn CEQ
L ALY e Futodbne o il Al fipr el apl 3 g
it Fa il 1l
R O PR B
| Remarks g Sampiecumprresmth prescribed limits. B S
Sample Drawn By - Angad Munda .
Tested By — Shivani Kumari Singh (Sr. Lab Analyst)
T\ '
|2
Verified & Issued by
Sanjeev Kumar Singh
(Techoical Manage|
Authorize §;gn;_a!0ry
pr‘pimc-ﬂ S Huﬂ .
- =l a
*w=esrEnd of Report****** Yugantar Bhat: ti fapanyt ¢4l
Envirgnmante! Engine2niid Laboaism
“Enquiry Ofice - | Jamshedpur | Dhanbad | Hazaibag | Paker -
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e T Monthly Abstract of Ash Generatin and Utilization
S (For the Period from 1st April' 2023 to March'2024)
'_"_"‘_“‘—-" ASH GENERATION AND UTILIZATION
== = =
. H £ |3 |2 E 3 5
£ =z T E s £ 2 g & = z
& H s E . o = — = o r =
) 2 : i3 | Bz | ¢35 | 3 E | 5| 8 2
E: ST 1E [ 2T & s | %
o
K] S 3 8 z 5
; :‘ :RJ!-‘ZE; 154523.40 1.54523 31.88 | 0.49262 | 70912.16 0.709 | 0.03093| 0.740 150.23
o 151850.50 1.51851 33.56 | 0.50961 | 135084.92 1.351 0 1.351 265.07
4 uivas 119465.40 1.19465 | 37.45 | 0.44740 | 99157.44 0.992 0 0.992 221.63
s TS 1’091521.70 1.01522 3410 | 034619 | 599455.79 0.995 10.02407] 1.019 294.24
E TS 107395550 0.79396 29.41 | 0,23350 | 35765.86 0.358 0 0.358 153.19
T 15324 .80 1.07243 33.88 | 0.36336 | 52815.36 0.528 0 0.528 145.35
~——her . 826.50 1.68827 3338 | 0.56354 | B8315.69 0.883 0 0.883 156.72
EMBER'23 | 175442 .80 1.75443 33.38 0.58563 26153.87 0.262 0.262 44.66
9 DECEMBE.R"B 162779.40 1.62779 3338 | 0.54336 | 70877.54 0.709 0.709 130.44
:? JANUARY 1:4 179484.10 1.79484 3338 | 0.59912 | 88034.59 0.880 0.880 146.94
FEBRUARY'24 161633.80 1.61634 3338 | 0.53953 | 87861.69 0.879 0.879 162.85
12 |MARCH'24 176620.20 1.76620 | 33.38 | 0.58956 | 67436.93 0.674 0.674 114.39
1738792.10| 17.38792 | 33.38 5.81342 | 521875.84| 9.219 |0.1581 9.377 165.48
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MINISTRY OF POWER
CENTRAL ELECTRICITY AUTHORTY

FOrgar HO. - 1
THERMAL CIVIL DESIGN DIVISION
Monthly Abstroct of Ash Generation and Utilization
(For tha Period from 1st April, 2022 1o 315t March 2023)
f Power Uility / Company : TENU
Name o y GHAT ViDYuTt NIGAM LIMITED, RANCHI (JH) Nome of Thermal Power Plant TENUGHAT THERMAL POWER STATION, Ly PANIA
instolied Capacity (Total): 420 MW
PERIOD OF REPORT- 1st April, 2022 1o 31st March 2023
— s __"“*—‘————_\ )
l'. { ASH GENERATION AND UTiLZATON {in LMT) MODE OF ASH UTILZATION AND UTILZATION 1K (G MO i G i
- 3 5 5 s wg | 8 £ T8 1 o=
' “" £ © E B £ s 8 - % € | =
o = M - - i !
lal = . s 5 § I | E5y| 38| 53| RE |3ss| f 3.0 ¢ | §%
121 % : 3 : 5 2 | i¥p | 3E|Y2s) §3 | Be: | : ! iz | & | 5t 5
& 2 s g g E 3 $IE | 39§ | £82 | 3= <P 3 - | z 23 5
I 3 g = 3 & 35F 55 5;% ¢E £<§ $ i 3% | 3 28
; . w = < < = ) ¥ E : = =
| | < ® < s s 55 = st E | 2 5
Jom e 1 = _— S !
N 3) (4 (5) {6) N (@ (9) (10) (an (12) a3 [ (@ | 0 (16) (7
\__ . 1\ _tor22 | 161217 3654 0.58%09 062146 10550 1 0 E7146]
oL My 168168 33.68 056639 0.92336 163.03 042336
3l wna2 1.53240 3182 0 48761 019859 4073 Y T o
Al e 1.42781 32.20 0 46837 044599 95.23 b SR \_0sase!
8| Aug2z | 165636 31.20 0.51694 036799 71.19 I | 036799]
.6 _Sepaz2_| 1.56797 3120 0.4R921 9 0 l —— ot
L1  om22 1.62050 23 66 Q 46455 0.70763 152.33 | e 070763
3| Nov-22 163136 3150 0 54651 089815 16434 | YT
___SI Dec22 1.67870 30.60 0.51368 076103 148.15 S T
|.._.10|_ Jan-23 170164 32.22 0.54827 0.73434 13394 i 07ma] 1
i 11]  Febeas 137756 2.0 0.44385 0.66615 150.09 RETST
12l mar23 120864 3222 038947 060799 156 13 | osarm
|
____ TOTAL 18.69769 32.22 6.023183 6.93271| 115.05 e i 6.9327]
Nate: ) Ash maans all ype of Ash ingiuding Fly Ash, Botiom Ash, Pond Ash and Hopper Ash sic.
(8) mwummmhmhmmmﬂmammm-wmm.
() Mumnhmm(a)mb-wh son of des of ash In sach mode La. summation af cok (B) 1o cok nn r,»
Abbreviabions . (
MW . Mege Wau A
TPS . Tharmal Powar Station f'{“s % /-__"
KM . Klomatra . r _—.J-"T__
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MINISTRY OF POWER

CCNTRAL ELECTRICITY AUTHORTY
THERMAL CIVIL DESIGN DIVISION

Monthly Abstract of Ash Generatin and Utilization

(For the Period from 1st Apnl, 2021 to 315t March 2022

Name of Thermal Power PlanU:TENUGHAT THERMAL POWER S'!A'ﬂch LALPANLA.
1st April, 2021 £0 31st March 200

ASH GENE RATION AND UTIIZATION (in LM

T TION
MODES OF ASH UTILIZA ci AND Uizamion W EACH MBBE T T
— e o
] - - ‘s 3 P 3
. 3 g 3 " s |28 |s¢ s8] ¥ |3 T\—? 3z
S E 5 = s ! 28 .| 2% § ¢z B2 f ek C O 38
, 2 % = Q [d - n el g 3 M o = = 9 E & v A= [ ° o z z o
I —_ c " - = e -] il g - 7] 3 ot by l € w - £
| @ 5 § : g s S |wdg|gsg|des| g |ise| @ 3| F | ¥R | s
p3 S s & = 3 eEE|32es| &2y B |84 & | 23 3 i 2
= 8 g isFlssvlgis| B |G&E % 3 S
s = £ € - ] 8 =3 L] 555 = 8% 3 o
u & < < 2 E'g & 5 e 2R Lk > < T I3 2%
< eg |=& TE=l 2% | % £ s 25 '
A = £ =
A 2 3 1 5 5) 7 @ ) (10) 01 12 7
9 [12) 13
1 April'2021 124373 25.03 0 34862 0.22 6178 ‘* ] ‘.‘D it_ﬁf————uﬂ——#m*—
2 May'2021 076918 28.03 021560 | p1s 84 42 | Dol T
3 June'2021 079517 36.60 039103 | 033 76 43 [ { | _ ©22248 A
4 luly'2021 0 81555 35.30 0 29605 0.00 0.00 [ cxoa  ———1 -
3 August'2021 0.81609 3170 0.25870 036 137.44 o3sseg] T ——————
6 | September2021 | o 76185 3390 0.25327 0.40 155 65| T 30200 SN
7 October'z021 0.84212 3116 | 026240 0.1%0 7241 s SR A
8 November2021 | 07936) | 2908 | 023078 | o090 39.00 Sk | s
9 December2021 | 1273p | 2885 036750 | opass 258 0 e
10 January2022 | 129397 | 3160 047209 | o520 110.15| 092000
Sl - o
11 February'2022 | 136218 27.60 043116 | osgo 13684 053000
12 March'2022 | 13a4g33 35.00 | 054121 0.750 | 14045 i 0 76330 |
1 TOTAL | 12.71361 3149 | 397342 | 4.a7579 112 64323 447579 ] ]
Note: [i) Ash means al| type of ash including Fy Ash, bottom Ash znd Pond Ash erc
{ii) Quantity of ash may be provided in Lakh Metric Ton (LMT) upto five decimai places
(i) Ash utilisation in Column (6} shall be equal to sum
Abbreviations:-
MW-Mega Wat

TPS- Thermal Pawer Stauion

KM- Kilometre

LMIT- Lakh Metric Tonne

el Kilacalones

maton of modes of ash utlisation In cach mode i.e. summation of column {B) 1o column {17
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" Monthly Abstract of Ash Generatin and Utilization
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Audit Report
for

ASH GENERATION AND UTILISATION
of
M/s. Maithon Power Limited at Maithon

1. Preamble
M/s. Maithon Power Limited (MPL) at Maithon in the state of Jharkhand has awarded a

consultancy work vide WO No: 6000067848 dated: 18.07.2023 to IIT Bhubaneswar. The title of
the work is “Audit compliance on fly ash generation and utilization”. This report entails
information on ash generation and its utilization for the FY 2022-23, as achieved by Maithon
Power Limited (MPL) at Maithon. This report is prepared based on the factual information
provided by Maithon Power Limited (MPL) at Maithon and site visit to witness the same.

2. Site Visit
A site visit was made on 6™ November 2023 to Maithon Power Limited (MPL) at Maithon to

audit the information fumace by them to JPCB from time to time over ash generation and
utilization. Further on the utilization aspect, places were visited where ash is being utilized.
This includes brick manufacturing plants; ready mix concrete units and others. A few

photographs illustrating the actual usage of ash are enclosed in this report at the end of this

report.

3. Introduction
Maithon Power Ltd, in which the Tata Power company and DVC hold 74:26 stake respectively,

is the country's first green field power project under public-private partnership. Maithon Power
Plant is a coal based thermal power plant located at Maithon in the Dhanbad district of the
Indian state of Jharkhand. Maithon Mega Power Plant is located in the coast of River Barakar,
north of Dombhuin village in Maithon taluka, in Dhanbad district of Jharkhand. The site is
remotely connected by road, rail, air and sea. Joint venture of Tata Power & Damodar Valley
Corporation has implemented the 1050 MW (2X525 MW units) in Nirsa District of Dhanbad
in the state of Jharkhand in India. This Project is India's first 525 MW unit thermal power plants

using subcritical technology. Project supplies power to four states namely New Delhi,

Jharkhand, West Bengal and Kerala.
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As regards to ash management, the Company generated approximately 18.11 lakh MTPA of
ash comprising approximately 13.58 lakh MTPA of fly ash and 4.52 lakh MTPA of bottom ash,
out of both the units of 525 MW each, at PLF of 82.14% during FY23. As a part of community
development program and to support local self-help groups consisting of land losers and
villagers, the Company has made MOMs with Local Transporters for Transportation of dry fly
ash through hywas to brick manufacturing industries at zero subsidy thereby ensuring usage of
fly ash and improving the economic condition of the villagers.

The ash generated by the plant is handled by silo’s and ash pond. Fly ash is stored in silo’s and

sent for its utilization. Bottom ash is stored in hydro bins/ash pond.

4. Purpose of The Study
According to the Notification S.0. 5481 (E) dated 31.12.2021 published by the Ministry of

Environment, Forest and Climate Change (MoEFCC) of India a detailed stock of disposal and
utilization of ash (fly and bottom) in coal or lignite based thermal power plants, has to be
provided on a regular basis. The provisions specify for the utilization of 100% of ash, in an eco-
friendly manner for specified purposes such as the manufacture of cement, building materials.
or mine void filling, filling of low-lying areas etc. Additionally, unutilized ash (accumulated)
stored before the publication of this Notification must also be completely utilized within 10
years, and if this is not achieved, environmental compensation will be imposed based on the
quantity to the particular organization. The government authority monitors ash utilization on a
quarterly basis, and thermal power plants are required to upload monthly information on the

generation and utilization of ash on the portal within the 1st week of the following month.

4.1 Responsibilities of thermal power plants in the disposal of fly ash and bottom ash:

(1) Every coal or lignite based thermal power plant (including captive or co-generating
stations or both) shall be primarily responsible to ensure 100 percent utilisation of ash (fly
ash, and bottom ash) generated by it in an eco-friendly manner as given in sub-paragraph
(2);

(2) The ash generated from coal or lignite based thermal power plants shall be utilised only
for the following eco-friendly purposes, namely: -

(i) Fly ash based products viz. bricks, blocks, tiles, fibre cement sheets, pipes, boards,
panels;

(ii) Cement manufacturing, ready mix concrete;
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(iii) Construction of road and fly over embankment, Ash and Geo-polymer based

construction material;

(iv) Construction of dam;

(v) Filling up of low lying area;

(vi) Filling of mine voids;

(vii) Manufacturing of sintered or cold bonded ash aggregate;

(viii) Agriculture in a controlled manner based on soil testing;

(ix) Construction of shoreline protection structures in coastal districts;
(x) Export of ash to other countries;

(xi) Any other eco-friendly purpose as notified from time to time.

(3) A committee shall be constituted under the chairmanship of Chairman, Central Pollution
Control Board (CPCB) and having representatives from Ministry of Environment, Forest
and Climate Change (MoEFCC), Ministry of Power, Ministry of Mines, Ministry of Coal,
Ministry of Road Transport and Highways, Department of Agricultural Research and
Education, Institute of Road Congress, National Council for Cement and Building
Materials, to examine and review and recommend the eco-friendly ways of utilisation of
ash and make inclusion or exclusion or modification in the list of such ways as mentioned
in Sub-paragraph (2) based on technological developments and requests received from
stakeholders. The committee may invite the State Pollution Control Board or Pollution
Control Committee, operators of thermal power plants and mines, cement plants and other
stakeholders as and when required for this purpose. Based on the recommendations of the
Committee, Ministry of Environment, Forest and Climate Change (MoEFCC) may publish
such eco-friendly purpose.

(4) Every coal or lignite based thermal power plant shall be responsible to utilise 100 percent
ash (fly ash and bottom ash) generated during that year, however, _in no case shall utilisation
fall below 80 per cent in any year, and the thermal power plant shall achieve average as.h
utilisation of 100 per cent in a three years’ cycle. Provided that the three years cycle
applicable for the first time is extendable by one year for the thermal power plants where
ash utilisation is in the range of 60-80 per cent, and two years where ash utilisation is below
60 per cent and for the purpose of calculation of percentage of ash utilisation, the percentage

quantity of utilisation in the year 2021- 2022 shall be taken into account as per the table

below:
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Utilisation percentages of thermal | First compliance Cycle to | Second compliance  cyele

power plants meet 100 per cent utilisation onwards, to meet 100 per cent
utilisation

>80 per cent 3 years 3 years

60-80 per cent 4 years 3 years

<60 per cenl 5 years 3 years

Provided further that the minimum utilisation percentage of 80 per cent shall not be applicable
to the first year and first two years of the first compliance cycle for the thermal power plants
under the utilisation category of 60-80 per cent and <60 per cent, respectively.

Provided also that 20 percent of ash generated in the final year of compliance cycle may be
carried forward to the next cycle which shall be utilised in the next three years cycle along
with the ash generated during that cycle.

(5) The unutilised accumulated ash i.e. legacy ash, which is stored before the publication of
this notification, shall be utilised progressively by the thermal power plants in such a
manner that the utilization of legacy ash shall be completed fully within ten years from the
date of publication of this notification and this will be over and above the utilisation targets
prescribed for ash generation through current operations of that particular year:

Provided that the minimum quantity of legacy ash in percentages as mentioned below shall
be utilised during the corresponding year and the minimum quantity of legacy ash is to be

calculated based on the annual ash generation as per installed capacity of thermal power

plant.

Year from date of publication ¥ g 3% . o™

Utilisation of legacy ash (in percentage|At least 20 per cent At least 35 per cent JAt least 50 per cent
of Annual ash)

* Provided further that the legacy ash utilisation shall not be required where ash pond or dyke -
has stabilised and the reclamation has taken place with greenbelt or plantation and the
concerned State Pollution Control Board shall certify in this regard. Stabilisation and
reclamation of an ash pond or dyke including certification by the Central Pollution Control
Board (CPCB) or State Pollution Control Board (SPCB) or Pollution Control Committee
(PCC) shall be carried out within a year from the date of publication of this notification.
The ash remaining in all other ash ponds or dykes shall be utilised in progressive manner as

per the above mentioned timelines.
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Note: The obligations under sub-paragraph (4) and (5) above for achieving the ash utilisation
‘targets shall be applicable from 1st April, 2022.

(6) Any new as well as operational thermal power plant may be permitted an emergency or
temporary ash pond with an area of 0.1 hectare per Mega Watt (MW). Technical
specifications of ash ponds or dykes shall be as per the guidelines of Central Pollution
Control Board (CPCB) made in consultation with Central Electricity Authority (CEA) and
these guidelines shall also lay down a procedure for annual certification of the ash pond or
dyke on its safety, environmental pollution, available volume, mode of disposal, water
consumption or conservation in disposal, ash water recycling and greenbelt, etc., and shall
be put in place within three months from the date of publication of this notification.

(7) Every coal or lignite based thermal power plant shall ensure that loading, unloading,
transport, storage and disposal of ash is done in an environmentally sound manner and that
all precautions to prevent air and water pollution are taken and status in this regard shall be
reported to the concerned State Pollution Control Board (SPCB) or Pollution Control
Committee (PCC) in Annexure attached to this notification.

(8) Every coal or lignite based thermal power plant shall install dedicated silos for storage of
dry fly ash silos for at least sixteen hours of ash based on installed capacity and it shall be
reported upon to the concerned State Pollution Control Board (SPCB) or Pollution Control
Committee (PCC) in the Annexure and shall be inspected by Central Pollution Control
Board (CPCB) or State Pollution Control Board (SPCB) or Pollution Control Committee
(PCC) from time to time.

(9) Every coal or lignite based thermal power plant (including captive or co-generating
stations or both) shall provide real time data on daily basis of availability of ash with
Thermal Power Plant (TPP), by providing link to Central Pollution Control Board’s web
portal or mobile phone App for the benefit of actual user(s).

(10) Statutory obligation of 100 percent utilisation of ash shall be tréated és a change in law,
wherever applicable.

Thermal power plants are responsible for utilizing 100% of ash generated in a given year,
however, in no case may the utilization rate fall below 80% and must achieve an average
ash utilization rate of 100% in a three years cycle. It may be noted that for the first applicable

three years cycle, there are mitigation measures as shown in the table below (effective from

April 1, 2022).

5. Methodology for audit
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The IIT Bhubaneswar study team visited the sites and followed the following methodology
for the audit of ash management study.

1) Enlisting the parameters and preparations of the documentation

2) Filling up of the required documents/forms as per the list /notification

3) Site visit and discussions with the concerned officials

4) Understanding the level of compliance based on field-based observations during the

site visit and review of the documentation provided.

6. Assumption and Limitations
This auditing study report is limited to the field observations, the documents reviewed, and

other relevant information provided by the concerned officials at the time of field visit.

7. Acknowledgements
The study team extends its appreciation to all the individuals who provided verbal, visual or

documentary assistance during the assessment study.

8. Findings
In the Table below, reference is made to general observations made during the documentation

review/assessment as well as site specific observations made during the site visit.
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TABLE A: Summary of audit details on fly ash generation and utilization for the FY 2022-23

1 Name of Power Plant Maithon Power Ltd
Maithon Power Ltd., (A Joint Venture Company of
2 Name of the company Tata Power & DVC)
3 District Dhanba
4 State Jharkhand
Maithon Power Ltd., (A Joint Venture Company of
5 Vsl adirens Bpcommmmaation Tata _Power & DVC), Works: Village Dambhui, P.O.
’ Barbindia, P.S. Nirsa, District Dhanbad 828 205,
Jharkhand, India
6 E-mail: bandhupk@tatapower.com
7 Power Plant installed capacity (MW): 2x 525 MW
8 Plant Load Factor (PLF): 82.14
9 No. of units generated (MWh): Two
Total area under power plant (ha):
10 (including area under ash ponds) 1094.48 Acres
Quantity of coal consumption during
reporting period (Metric Tons per
11 Annum): 4346873 Metric Tons
Average ash content in percentage (per
12 cent): 41.61%
Quantity of current ash generation during | 1811336 Metric Tons
reporting period (Metric Tons per
Annum):
Fly ash (Metric Tons per Annum): 1358501 Metric Tons
13 Bottom ash (Metric Tons per Annum): 452835 Metric Tons
Capacity of dry fly ash storage silo(s) Main Silo: 4x 1000 MT
14 (Metric Tons) : Intermediate Silo: 2x 500 MT
15 Details of utilization of current ash
generated during reporting period
(a) Total quantity of current ash utilized | 1748374 Metric Tons
(MTPA) during reporting period:
(b) Quantity of fly ash utilized (MTPA):
(i) Fly ash based products (bricks or
blocks or tiles or fibre cement sheets or
pipes or boards or panels) 85754 Metric Tons
(ii) Cement manufacturing: 592304 Metric Tons
(iii) Ready mix concrete: Nil
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(iv) Ash and Geo-polymer based
construction material:

(v) Manufacturing of sintered or cold
bonded ash aggregate:

(vi) Construction of roads, road and fly
over embankment:

(vii) Construction of dams:

(viii) Filling up of low lying area:
(ix) Filling of mine voids:

(%) Use in overburden dumps:
(xi) Agriculture:

(xii) Construction of shoreline protection
structures in coastal districts;

(xiii) Export of ash to other countries:
(xiv) Others (please specify):

(c) Quantity of bottom ash utilized
(MTPA):

(i) Fly ash based products (bricks or
blocks or tiles or fibre cement sheets or
pipes or boards or panels): '
(ii) Cement manufacturing:

(iii) Ready mix concrete:

(iv) Ash and Geo-polymer based
construction material:

(v) Manufacturing of sintered or cold
bonded ash aggregate:

(vi) Construction of roads, road, and
flyover embankment:

Nil

Nil

Nil

Nil
Nil
351490 Metric Tons
Nil
Nil

Nil

Nil

Nil

Nil

Nil
Nil

Nil

Nil

Nil

71
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(vii) Construction of dams:

(viii) Filling up of low lying area:
(ix) Filling of mine voids:

(x) Use in overburden dumps:
(xi) Agriculture:

(xii) Construction of shoreline protection
structures in coastal districts:

(xiii) Export of ash to other countries:
(xiv) Others (please specify):

Total quantity of current ash unutilized
(MTPA) during reporting period:

72

Nil
Nil
718829 Metric Tons
Nil
Nil
Nil
Nil
NA

1748374 Metric Tons

96.524 % (Previous legacy ash utilized fully i.e.100%

16 Percentage utilization of current ash
generated during reporting period (per but normal running stock has been increased slightly
cent): at ash pond)

17 Details of disposal of ash in ash ponds

Total quantity of ash disposed in ash
pond(s) (Metric Tons) as on 3 1st March
(excluding reporting period):

Quantity of ash disposed in ash pond(s)
during reporting period (Metric Tons):

283454 Metric Tons

62943 Metric Tons

Total quantity of water consumption for | 1182499 (m3)
slurry discharge into ash ponds during

reporting period (m3):

Total number of ash ponds: Two

Active: Two
Exhausted (yet to be reclaimed): None
Reclaimed: None

(e) total area under ash ponds (ha): 34.55 (Ha)

10
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18

Individual ash pond details

Ash pond-1,2, etc (please provide below
mentioned details separately, if number
of ash ponds is more than one)

Status: Under construction or Active or
Exhausted or Reclaimed

Date of start of ash disposal in ash pond
(DD/MM/YYYY or MMYYYY):

Date of stoppage of ash disposal in ash
pond after completing its capacity
(DD/MM/YYYY or MM/YYYY):

(Not applicable for active ash ponds)

area (hectares):
dyke height (m):
volume (m3):

quantity of ash disposed as on 3 1st
March (Metric Tons):

available volume in percentage (per cent)
and quantity of ash can be further
disposed (Metric Tons):

expected life of ash pond (number of
years and months):

co-ordinates (Lat and Long):
(please specify minimum 4 co-ordinates)

type of lining carried in ash pond: HDPE
lining or LDPE lining or clay lining or
No lining

mode of disposal: Dry disposal or wet
slurry (in case of wet slurry please
specify whether HCSD or MCSD or
LCSD)

Active

02.09.2011

Not Applicable

Not Applicable
5.5m appx
1751489 m3

283454 Metric Tons

50 to 60%

35 years

23°50°02°N 86°44°50°E

23°50’06°N 86°44°33°E
23°49°55°N 86°44°11°E
23°49°53°N 86°44’36°E

HDPE

Wet Slurry: MCSD

11
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Ratio of ash: water in slurry mix

Ash water recycling system (AWRS)
installed and functioning: Yes or No

Quantity of wastewater from ash pond
discharged into land or water body (m3):

Last date when the dyke stability study
was conducted and name of the

(1:3)

Yes.

Nil

IIT Chennai on 02.02.2013.

Prof. S. R. Gandhi

19

organization who conducted the study: (HOD Civil)
Last date when the audit was conducted | 22.09.2021
and name of the organization who Regional Officer
conducted the audit: (JSPCB, Dhanbad)
Quantity of legacy ash utilized (MTPA):

283454 MT

Fly ash based products (bricks or blocks
or tiles or fibre cement sheets or pipes or
boards or panels):

Cement manufacturing:

Ready mix concrete:

Ash and Geo-polymer based
construction material:

Manufacturing of sintered or cold
bonded ash aggregate:

Construction of roads, road and flyover
embankment:

Construction of dams:
Filling up of low lying area:
Filling of mine voids:

Use in overburden dumps:

Agriculture:

12
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Construction of shoreline protection
structures in coastal districts;

Export of ash to other countries:

Others (please specify):
20 Summary:
Details Quantity Quantity utilized Balance quantity
generated (MTP) | (MTP) and (per cent) (MTP)
Current ash during | 1811336 1464920 346397
reporting period
Legacy ash 283454 283454 Nil
Total 2094790 1748374 346397
(Previous legacy ash utilized fully i.e.100% but
normal running stock has been increased slightly at
. . ash pond).
Any other information:
SaItcopy d°fhth° ag‘ll“al compliance FY [ Ash Ash Balance [ Utilization
repery, and suege: fies Generation | Utilization | Ash %
of power plant and ash ponds may be e- (MT) (MT) (MT)
21 mailed to:- moefcc-coalash@gov.in
20 | 1578063 1596653 | 628938 | 101.18
21 | 1648299 2187917 | 89321 132,73
22 | 1851817 1657702 | 283436 | 89.52
23 | 1811336 1748374 | 346397 | 96.52
Attached.
22

Signature of Authorized Signatory

Dr. B. Hanumantha Rao

13
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9. Conclusions
This is to certify that M/s. Maithon Power Limited located at Maithon has accomplished 96.52%

ash utilization generated by it for the FY 2022-23. The unutilized ash is stored in the ash ponds.
From the evidential experience, it is found that 100% of ash is utilized in brick manufacturing,

cement manufacturing, and mine void filling.

14
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Some photograph of backfilling using fly ash and overburden captured during the field
visit are provided here with.

15
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Figure 2 Ash storage in silos Figure 3 Ash utilization in brick manufacturing outside the plant
area

Figure 7 Ash discharge from pond area for low lying area filling

16
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MAITHON POWER LIMITED

79

Ref: MPL/ FY 25/24-05/11 Date: 24.05.2024

To,

Shri Santosh Tewari, IFS

Deputy Director General of Forest (C),

Ministry of Environment, Forest, and Climate Change,
Integrated Regional Office, 2nd Floor,

Headquarter- Jharkhand State Housing Board, -

Harmu Chowk, Ranchi, Jharkhand — 834002, Ranchi

Subject: Submission of Ash Compliance Report (for the period 1% April 2023 to 31% Mar
2024)

Dear Sir,
With reference to the above-mentioned subject, we are enclosing herewith the Ash

Compliance Report (for the period 1% April 2023 to 315 Mar 2024) of Maithon Power Ltd,
Dhanbad.

This is for your information and record please.
Thanking You

Sincerely

For Maithon Power Ltd

YRt

Dinesh Kumar Gangwal
“(Chief 0&M -Services)

Enclosure: Ash Compliance Report (for the period [ April 2023 to 31% Mar 2024)
(Total 07 pages enclosed).

Cec: (i) Incharge
CPCB, Kolkata
(i) Member Secretary,
JSPCB, Ranchi (Jharkhand)
(iif) Regional Officer
JSPCB, Dhanbad (Jharkhand)

A Joint Venture of TATA POWER & DVC
Registered Office : Corporate Center, 34 Sant Tukaram Road, Carnac Bunder, Mumbai 400 009, Tel: 91 22 67171232
Worls : Village Dambhui, P.O,Barbindia, P.S.Nirsa, District Dhanbad 828 205, Jharkhand
Tel: +91 6540 278001/50 Fax: +91 6540 278040/ +91 8860075658
Corporate Identity Number (CIN) : U74899MH2000PLC267297, Website Address : www.latapower.com/mpl
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Ash Compliance Report (for the period 1st April-31st March) to be submitted on or before

31st May.
1 Name of Power Plant Maithon Power Ltd
2 Name of the company Maithon Power Ltd., (A Joint Venture Company
of Tata Power & DVC)
3 District Dhanbad
4 State Jharkhand
5 | Postal address for communication: | Maithon Power Ltd., (A Joint Venture Company
of Tata Power & DVC), Works: Village Dambhui,
P.O. Barbindia, P.S. Nirsa, District Dhanbad 828
205, Jharkhand, India '
6 E-mail: bandhupk@tatapower.com
7 Power Plant installed capacity (MW): | 2 x 525 MW
8 Plant Load Factor (PLF): 88.7
9 No. of units generated (MWh): Two
10 | Total area under power plant (ha): 1094.48 Acres
(including area under ash ponds)
11 Quantity of coal consumption during | 4820008 Metric Tons
reporting period (Metric Tons per . .
Annum):
12 | Average ash content in percentage 42.80%
(per cent):
13 | Quantity of current ash generation 2066003 Mefric Tons
during reporting period (Metric Tons
per Annumy: .
Fly ash (Metric Tons per Annum): 1549502 Metric Tons
Bottom ash (Metric Tons per 516501 Metric Tons
Annum):
14 | Capacity of dry fly ash storage silo(s) '
(Metric Tons) : Main Silo: 4x 1000 MT




6647

Intermediate Silo: 2x 500 MT

81

15

Details of utilization of current ash
generated during reporting period

(a)Total quantity of current ash
utilized (MTPA) during reporting
period:

(b) Quantity of fly ash utilized
(MTPA):

(i) Fly ash based products (bricks or
blocks or tiles or fibre cement sheets
or pipes or boards or panels)

(i) Cement manufacturing:

(ii)) Ready mix concrete:

(iv) Ash and Geo-polymer based
construction material:

(v) Manufacturing of sintered or cold
bonded ash aggregate:

(vi) Construction of roads, road and
fly over embankment:

(vii) Construction of dams:
(viii) Filling up of low lying area:

(ix) Filling of mine voids:

2173513 Metric Tons

25371 Metric Tons

526256 Metric Tons
Nil
Nil

Nil

Nil

Nil

Nil

643830 Metric Tons

(x) Use in overburden dumps: . Nil
(xi) Agriculture: Nil
(xii) Construction of shoreline Nil
protection structures in coastal

districts;

(xiii) Export of ash to other countries: | Nil
(xiv) Others (please specify): Nil
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(c) Quantity of bottom ash utilized
(MTPA):

(i) Fly ash based products (bricks or
blocks or tiles or fibre cement sheets
or pipes or boards or panels):

(i) Cement manufacturing:

(iii) Ready mix concrete:

(iv) Ash and Geo-polymer based
construction material:

(v) Manufacturing of sintered or cold
bonded ash aggregate:

(vi) Construction of roads, road, and
flyover embankment:

(vii) Construction of dams:

(viii) Filling up of low lying area:
(ix) Filling of mine voids:

(x) Use in overburden dumps:
(xi) Agriculture:

(xii) Construction of shoreline

protection structures in coastal
districts:

(xiii) Export of ash to other countries:

(xiv) Others (please specify):

Total quantity of current ash
unutilized (MTPA) during reporting
period:

Nil

Nil
Nil
Nil

Nil

Nil

Nil

374441 Metric Tons

603614 Metric Tons

Nil

Nil

Nil

Nil

NA

2173513 Metric Tons

82
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—
Percentage utilization of current ash | 104 % (Previous legacy ash utilized fully
16 | generated during reporting period i.e.100% and normal running stock has been
(per cent): reduced substantially at ash pond)
17 | Details of disposal of ash in ash
ponds
(a) Total quantity of ash disposed 346397 Metric Tons
in ash pond(s) (Metric Tons)
as on 31st March (excluding
reporting period):
(b) Quantity of ash disposed in 238851 Metric Tons
ash pond(s) during reporting
period (Metric Tons):
(c) Total quantity of water 1030435 (m3)
consumption for slurry
discharge into ash ponds
during reporting period (m3):
(d) Total number of ash ponds: Two
(i) Active: -Two
(i) Exhausted (yet to be None
reclaimed):
(i)  Reclaimed: .| None
(e) total area under ash ponds (ha): | 34.55 (Ha)
18 Individual ash pond details
Ash pond-1,2, efc (please provide
below mentioned details separately,
if number of ash ponds is more than
one)
(a) Status: Under construction or
Active or Exhausted or Active
Reclaimed
(b) Date of start of ash disposal in
ash pond (DD/MM/YYYY or 02.09.2011
MMYYYY):
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(c) Date of stoppage of ash
disposal in ash pond after
completing its capacity
(DD/MM/YYYY or MM/YYYY):
(Not applicable for active ash

ponds)

(d) area (hectares): .
(e) dyke height (m):
(f) volume (m3):

(g) quantity of ash disposed as on
31st March (Metric Tons):

(h) available volume in percentage
(per cent) and quantity of ash
can be further disposed (Metric
Tons):

(i) expected life of ash pond
(number of years and months):

(j) co-ordinates (Lat and Long):
(please specify minimum 4 co-
ordinates)

(k) type of lining carried in ash
pond: HDPE lining or LDPE
lining or clay lining or No lining

(I) mode of disposal: Dry disposal
or wet slurry (in case of wet
slurry please specify whether
HCSD or MCSD or LCSD)

(m) Ratio of ash: water in slurry mix
(n) Ash water recycling system

(AWRS) installed and
functioning: Yes or No

Not Applicable

Not Applicable
5.5m appx
1751489 m3

346397 Metric Tons

70 to 75%

35 years

23°50'02°N 86°44'50°E
23°50'06°N 86°44’33°E
23°49'55°N 86°44'11°E
23°49'53°N 86°44'36°E

HDPE

‘Wet Slurry: MCSD

(1: 4)

Yes.
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(o) Quantity of wastewater from ash
pond discharged into land or
water body (m3):

(p) Last date when the dyke stability
study was conducted and name
of the organization who
conducted the study:

(q) Last date when the audit was
conducted and name of the
organization who conducted the
audit;

Nil

Dr. B. Hanumantha Rao (Ph.D., IT
Bombay). Associate Professor
Geotechnical Engineering Division
School of Infrastructure

Indian Institute of Technology
Bhubaneswar, Argul Campus,
Jatani. Odisha-752 050

06.11.2023

19

Quantity of legacy ash utilized
(MTPA):

i Fly ash based products
(bricks or blocks or tiles or
fibre cement sheets or
pipes or boards or panels):

ii. Cement manufacturing:
iii. Ready mix concrete:

iv. Ash and Geo-polymer
based construction

material:

V. Manufacturing of sintered
or cold bonded ash
aggregate:

Vi. Construction of roads, road

and flyover embankment:
" vii.  Construction of dams:
viii.  Filling up of low lying area:

iX. Filling of mine voids:

346397 MT
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X. Use in overburden dumps:
Xi. Agriculture:
xii. Construction of shoreline
protection structures in
coastal districts;
Xiii.  Export of ash to other
countries:
xiv. Others (please specify):
20 | summary:
Details Quantity Quantity utilized Balance quantity
generated (MTP) and (per cent) (MTP)
. (MTP)
Current ash
during 2066001 1827116 238884
reporting period
Legacy ash 346397 346397 Nil
Total 2412398 2173513 238884
; ) . (Previous legacy ash utilized fully i.e.100% but
Any other information: . normal running stock has been increased
Soft copy of the annual compliance slightly at ash pond).
report, and shape files
of power plant and ash ponds may FY[ Ash Ash [ Balance | Utilization
be e-mailed to:- Generation | Utilization | Ash %
21 | moefcccoalash@gov.in (MT) (MT) (MT)
21 | 1648299 2187917 | 89321 132.73
22 | 1851817 1657702 | 283436 | 89.52
23 | 1811336 1748374 | 346397 [ 96.52
24 | 2066001 2173513 | 238884 | 105.20
Attached.
22 | Signature of Authorized Signatory

' (q'—l-e_ wd

g\,'\u-:tww ymenks )
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e

MAITHON POWER LIMITED

Ref: MPL/ FY 25/ 24-06/ Date: 04.06.2024

To,
Under Secretory

Energy Department
Govt. of Jharkhand

Kind Attention: Sri Mustquim Ansari

Subject: Regarding compliance of order by Honourable NGT New Delhi dated 19,03.2024 &
18.01.2024 in case no O.A.N0.-164 /2018//PB (Earlier O.A No 276/2013) Ashwini Kumar Dubey
v/s 19.03.2024 & 18.01.2024 in case no 0.A.N0.-164 /2018//PB (Earlier O.A No 276/2013)

Ashwini Kumar Dubey v/s Union of India & Ors.

Ref: Your letter no — 1045 dated 29.05.2024 by Energy department, Government of Jharkhand,
Ranchi.

Dear Sir,
We received your letter no 1045 dated 29-05-2024 on email on 31.05.2024.

We would like to inform that Maithon Power Ltd is coal based thermal power plant with capacity
of 2 x 525 MW, located in Dhanbad, Jharlkhand.

The compliance status of the directions asked are as under:

A. We utilize 100% fly ash in eco-friendly way as per Fly ash notification by MOEF dated
31.12.2021 and amendment dated 30.12. 2022. There is no Legacy ash in Maithon Power Ltd.

Ash Utilization

FY | Ash Generation Balance Ash Utilization %
(MT) (MT) (MT)
21 1648299 2187917 89321 132.73
22 1851817 1657702 283436 89.52
23 1811336 1748374 346397 96.52
24 2066001 2173513 238884 105.20

The Annual Compliance audit for ash generation and utilization was conducted by CPCB
authorized auditors from I1T Bhubaneswar and the report was submitted to CPCB and JSPCB.
(Copy of report attached) on 06.11.2023, as per Fly ash notification by MOEF dated
31.12.2021 and amendment dated 30.12. 2022 and the report was submitted to CPCB, CEA
and JSPCB.

Registered Office : Corporate Cenler, 34 Sanl Tukaram Road, Carnac Bunder, Mumbai 400 009, Tel: 91 22 67171232

A Joint Venture of TATA POWER & DVC

Works : Village Dambhui, P.O.Barbindia, P.S.Nirsa, District Dhanbad 828 205, Jharkhand
Tel: +91 6540 278001/50 Fax: +91 6540 278040/ +91 8860075658
Corporale Identity Number (CIN) : U74899MH2000PLC267297, Website Address : www.tatapower.com/mpl
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MAITHON POWER LIMITED

. We have conducted the Ash Pond/Dyke stability test on its safety, environmental pollution,
available volume, mode of disposal, water consumption or conservation in disposal, ash water
recycling and green belt by auditors from 1T Chennai. Toe drain and recycle system had been
established as per recommendations and also ash pond bund has been strengthen further with
waste stone.

. We have installed AWRS (Ash water recycling system) and all the water used in carrying the
ash to ash pond is recycled and reused. There is no discharge from ash pond.We have also
installed ash pond dust suppression system in entire area of ash dyke. AWRS water is used for
pond dust suppression system. -

. We have installed air pollution control devices like Electrostatic Precipitators in all units before
start of plant and it is in operational round the clock. We have also installed CAAQMS and

OCEMS in our plant and the real time data connectivity with CPCB and SPCB is in place.

E. We have installed ETP, High efficiency industrial RO and STP and Zero liquid
effluent discharge has been achieved.

F. We have completed 85 % of construction work of FGD (Flue gas Desulphurization) in our

plant as on March 2024 and it will get commissioned before the timeline of 31 Dec 2026.
This is for your kind information and record please.

Sincerely

For Maithon Power Ltd

Jinesh Kumar Gangwal
(Chief O&M -Services)

(e

Member Secretary,

Jharkhand State Pollution Control Board,
T A Division Building, HEC, Dhurwa
Ranchi (Jharkhand)

The Regional Officer
Jharkhand State Pollution Control Board,
Dhanbad (Jharkhand)

A Joint Venlure of TATA POWER & DVC )
Registered Office : Corporate Cenler, 34 Sant Tukaram Road, Carnac Bunder, Mumbai 400 009, Tel: 91 22 67171232
Works : Village Dambhui, P.O.Barbindia, P.S.Nirsa, District Dhanbad 828 205, Jharkhand
Tel: +91 6540 278001/50 Fax: +91 6540 278040/ +91 BB60075658
Corporate Identity Number (CIN) : U74899MH2000PLC267297, Website Address : www.talapower.com/mpl
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(CHALIYAMA STEEL PLANT)

RUNGTA CHAMBERS, SADAR BAZAR, CHAIBASA - 833 201, JHARKHAND, INDIA
Phona : (06582) 255261, 255361, Telefax : +91-6582-255461, Email : csp@rungtamines.com

RML/CSP/F93/24-25/348 Dated 04.06.2024

To,

The Deputy Secretary,
Department of Energy,
Government of Jharkhand
Ranchi, Jharkhand.

Subject: To provide information regarding Fly-Ash Disposal/Usage for NGT

Reference: Letter no. G- 3/30 fdo - BIC H -16/24/1045 dated 29.05.2024

Respected Sir,

This has reference to your letter no. UHid- 3/30 fdo - BIE I -16/24/1045 dated 29.05.2024
received via your office e-mail dated 31.05.2024 directing to provide information regarding fly

ash disposal.

In the matter, we wish to submit that Chaliyama Steel Plant of M/s Rungta Mines Limited is
operating 138 MW (33 MW WHRB + 105 MW AFBC and CFBC based CPP) located at
vilage Chaliyama district Saraikela — Kharsawan Jharkhand and Chaliyama Steel Plant of
M/s Rungta Mines Limited is uploading Monthly Fly Ash generation and Ulilization at Central
Pollution Control Board (CPCB) portal i.e. coal ash.cpch.qov.in

Further we wish to submit that 100% fly ash generated is being utilized by Chaliyama Steel
Plant of M/s Rungta Mines Limited in its own brick manufacturing unit, other brick

manufacturing units, Cement Plants and road construction etc.

In addition to the above, this is also to submit that Annual Audit report on compliance audit of
fly ash utilization and disposal conducted by NIT Rourkela at Chaliyama Steel Plant of M/s
Rungta Mines Limited for the financial year 2022-23 had been submitted to CPCB / JSPCB.
A copy of the said Audit Report is enclosed for your information.

This is for your kind information please.
Thanking you,

Yours faithfully,
For Rungta Mines Limited
Chaliyama Steel Plant

\)
(Vikesh Singh) —
Sr. Vice President

Encl: ala

Registered Office : BA, Express Tower, 42A - Shakespeare Sarani, Kolkata - 700 017, WEST BENGAL, INDIA, CIN : U26911WB1962PLC025691
Phone : (033) 226816580, Fax : 91-33-22815380, Emall: rungta_cal@rungtamines.com
Works : Chaliyama - 833 201, Dist - Seraikela - Kharswan, JHARKHAND
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Audit Report

On

Annual Compliance Audit of Fly Ash Utilization and
Disposal of Chaliyama Steel Plant of M/s Rungta
Mines Limited, Seraikela-kharsawan, Jharkhand for
the Financial Year 2022-23

Submitted To

Central Pollution Control Board, New Delhi

Submitted By

Prof. Rabi Narayan Behera

National Institute of Technology Rourkela, Odisha
December 2023
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To

The Member Secretary
Central Pollution Control Board, New Delhi

Parivesh Bhawan, East Arjun Nagar
New Delhi-110032

Sub.: Annual Compliance Audit of Fly Ash Utilization and Disposal of Chaliyama Steel Plant of
M/s Rungta Mines Limited, Seraikela-kharsawan, Jharkhand for the Financial Year 2022-

23

Dear Madam/Sir,
Enclosed herewith please find a copy of the Annual Compliance Audit of Fly Ash Ulilization and Disposal

of Chaliyama Steel Plant of M/s Rungta Mines Limited, Seraikela-kharsawan, Jharkhand for the
Financial Year 2022-23.

The main objective of this audit was to ascertain the utilization and disposal of coal ash (both fly ash and
bottom ash) of Chaliyama Steel Plant of M/s Rungta Mines Limited, Seraikela-kharsawan, Jharkhand for
the Financial Year 2022-23 as per ash utilization notification nos. 5481(E) dated December 31, 2021 and
6169(E) dated December 30, 2022.

Chaliyama Steel Plant of M/s Rungta Mines Limited, Seraikela-kharsawan, Jharkhand approached National
Institute of Technology Rourkela as per Central Pollution Control Board (CPCB) Office Memorandum
dated March 06, 2023 to carry out the compliance audit of fly ash utilisation and disposal for their Unit for
the financial year 2022-2023 and NIT Rourkela accepted it.

On the basis of the audit findings, it is found that utilisation of ash generated during April 01, 2022 to
March 31, 2023 is 449353.56 MT (100 %) and there is NO legacy ash.

I would like to thank and acknowledge the cooperation and assistance extended by the Executives of
Chaliyama Steel Plant of M/s Rungta Mines Limited, District Seraikela-kharsawan, Jharkhand particularly
Mr Rajeev Kumar, Dy. Manager (Env), Dr. Balbandhu, AGM (Geology) and Mr. Gyan Prakash Sharma,
General Manager (Env) and Mr Rabin Banerjee, Joint Vice President (Plant) during the Plant visit for audit

work.

Yours Sincerely,

Wi
75 R.N. aehera
Dr. Rabi Narayan ehera A.sulﬂaﬂ‘ wmdm
National ansma ui Ti
Copy to: Rourkele (Dsh"
1. The Member Secretary, Jharkhand State Pollution Control Board, Township Administration Building,

HEC Complex, Dhurwa, Ranchi-834004, Jharkhand
2. The General Manager (Env), Chaliyama Steel Plant of M/s Rungta Mines Limited, Seraikela-

kharsawan, Jharkhand
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Ash Compliance Report (for the period A‘pril 01, 2022 — March 31, 2023) of M/s Chaliyama Steel Plant, Seraikela-kharsawan,

92

Jharkhand
SI. No. . Details ; . Observation % Reference/Remarks
1 Name of Power Plant Chaliyama Steel Plant of M/s Rungta Mines Ltd.
(Captive Power Plant)
2 Name of the company Chaliyama Steel Plant of M/s Rungta Mines Ltd.
(Integrated Steel Plant) As per CTO, Attached as
3 District Seraikela-Kharsawan Enclosure-1
4 State Jharkhand
5 Postal address for communication: P.O: Kehsargaria, P.S: Rajnagar, Dist: Seraikela —
Kharsawan, Jharkahnd
6 | E-mail: environment@rungtamines.com, Rabin Banerjee,
csp@rungtamines.com Joint Vice President
7 Power Plant installed capacity (MW): WHRB: 33 MW
_ AFBC: 25 MW z;;lsl fi)rsfi?{ Attached as
CFBC: 80 MW
8 Plant Load Factor (PLF) 80% _
9 No. of units generated (MWh): \XI};TEI;(]?:: iﬁiﬁ;‘?}?x}? As per Enclosure-2
CFBC: 4,62,677 Kwh
10 | Total area under power plant (ha): Power Plant area: 10.12 ha _
(including area under ash ponds) Ash Pond: NA A Bpclosive:3
11 Quantity of coal consumption during reporting Coal: 4,05,370.54 MT
period (Metric tons per Annum): Char: 1,20,838.73 MT As per Enclosure-4
. 3 . . 0
12 | Average ash content in percentage (per cent): Cg§;r4;12% /f As per Enclosure-5
13

Quantity of current ash generation during
reporting period (Metric Tons per Annum):

4,49,353.560 MT
(WHRB Fly ash 95,415.94 MT +
AFBC & CFBC Fly ash 2,64,067.62 MT)

Fly ash (Metric Tons per Annum):

3,59,483.56 MT

Bottom ash (Metric Tons per Annum):

89,870 MT

As per Enclosure-6
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SI. No. Details i ~ Observation Reference/Remarks
14 | Capacity of dry fly ash storage silo(s) (Metric As per drawings of
Tons): : General Arrangement of
Fly Ash M. S. Silo (300 x 1 m3) =300 MT Ash Silos, Attached as
Bed Ash M. 8. Silo (420 x 1 m®) = 420 MT Enclosure-7 and
Fly Ash M. 8. Silo (470 x 2 m3) = 940 MT considering fly ash and
bed ash density as 1
: MT/m3
15 | Details of utilisation of current ash generated

during reporting period

(a) Total quantity of current ash utilised
(MTPA) during reporting period:

4,49,353.560 MT.

(b) Quantity of fly ash utilised (MTPA):

3,59,483.56 MT

(1) Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or plpes or boards
or panels)

96,750.330 MT

ii) Cement manufacturing:

90,130.180 MT

(iii) Ready mix concrete:

0
(iv) Ash and Geo-polymer based construction 0
material:
(v) Manufacturing of sintered or cold bonded 0
ash aggregate: As per Enclosure-8
(vi) Construction of roads, road and fly over 0
embankment:
(vii) Construction of dams: 0
(viii) Filling up of low lying area: 1,72,603.05 MT
(ix) Filling of mine voids: 0 '
(x) Use in overburden dumps: 0
xi) Agriculture: 0
(xii) Construction of shoreline protection 0
structures in coastal districts:
(xiii) Export of ash to other countries: 0
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SL. No. Details Observation Reference/Remarks
(xiv) Others (please specify): 0
() Quantity of bottom ash utilised (MTPA) 89,870 MT
(1) Fly ash based products (bricks or blocks or 0
tiles or fibre cement sheets or pipes or boards or
panels):
(ii) Cement manufacturing: 0
(iii) Ready mix concrete: 0
(iv) Ash and Geo-polymer based construction 0
material: _
(v) Manufacturing of sintered or cold bonded 0
ash aggregate:
(vi) Construction of roads, road and fly over 0
embankment:
(vii) Construction of dams: 0
(viii) Filing up of low lying area: 89,870 MT
(ix) Filling of mine voids: 0
(x) Use in overburden dumps: 0
(xi) Agriculture: 0
(xii) Construction of shoreline protection 0
structures in coastal districts:
xiii) Export of ash to other countries: 0
(xiv) Others (please specify): 0
Total quantity of current ash unutilised (MTPA)
during reporting period: 0
16 Perce_ntage of'utilisatiorli of current ash 100 % As per Enclosure-8
generated during reporting period (per cent):
17 Details of disposal of ash in ponds No Ash Pond

(a) Total quantity of ash disposed in ash ponds
(Metric Tons) as on 31st March 2022
(excluding reporting period):
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SIL. No.

Details

‘Observation

Reference/Remarks

(b) Quantity of ash disposed in ash pond(s)
during reporting period (Metric Tons):

(c) Total quantity of water consumption for
slurry discharge into ash ponds during reporting
period (m%):

(d) Total number of ash ponds:

(i) Active:

(ii) Exhausted (yet to be reclaimed):

(iii) Reclaimed:

(¢) Total area under ash ponds (ha):

NA

As  per observation
during Plant visit

18

Individual ash pond details

No Ash Pond

Ash pond-1, 2 etc. (please provide below
mentioned details separately, if number of ash
ponds is more than one)

(a) Status: Under construction or Active or
Exhausted or Reclaimed

(b) Date of start of ash disposal in ash pond
DD/MM/YYYY or MMYYYY):

(c) Date of stoppage of ash disposal in ash pond

after completing its capacity (DD/MM/YYYY
or MM/YYYY)

(Not applicable for active ash ponds)

(d) area (hectares):

¢) dyke height (m):

(f) volume (m?):

(g) quantity of ash disposal as on 31st March
2023 (Metric Tons):

(h) available volume in percentage (per cent)
and quantity of ash can be further disposed
(Metric Tons):

NA

As per observation
during Plant visit
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Sl. No.

Details

~ Observation

Reference/Remarks

(i) expected life of ash pond (number of years |
and months):

() Coordinates (Lat and Long):
(please specify minimum 4 coordinates)

(k) type of lining carried in ash pond: HDPE
lining or LDPE lining or clay lining or No
lining

(I) mode of disposal: Dry disposal or wet slurry
(in case of wet slurry please specify whether
HCSD or MCSD or LCSD)

(m) Ratio of ash: water in slurry mix (1:_):

(n) Ash water recycling system (AWRS)
installed and functioning: Yes or No

(o) Quantity of waste water from ash pond
discharged into land or water body (m?)

(p) Last date when the dyke stability study was
conducted and name of the organisation who
conducted the study:

(q) Last date when the audit was conducted and
name of the organisation who conducted the
audit: .

19

Quantity of legacy ash utilised (MTPA):

(i) Fly ash based products (bricks or blocks or
tiles or fibre cement sheets or pipes or boards or
panels):

(i) Cement manufacturing:

iii) Ready mix concrete:

(iv) Ash and Geo-polymer based construction
material:

(v) Manufacturing of sintered or cold bonded
ash aggregate:

As per Enclosure-10
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SI. No. Details Observation Reference/Remarks
(vi) Construction of roads, road and flyover 0
embankment:
(vii) Construction of dams: 0
(viii) Filling up of low lying area: 0
ix) Filling of mine voids: 0
(x) Use in overburden dumps: 0
(xi) Agriculture: 0
(xi1) Construction of shoreline protection 0
structures in coastal districts:
(xiii) Export of ash to other countries: 0
(xiv) Others (please specify) 0
20 Summary
Details Quantity generated Quantity utilised Balance
(MTPA) (MTPA) and (per cent) quantity
(MTPA)
Current ash during reporting period 4,49,353.56 4,49,353.56 (100 %) 0
Legacy ash ' 0 0 0
Total 4,49,353.56 4,49,353.56 (100 %) 0
21 Any other information Some selected photographs during the site visit are attached as
Soft copy of the annual compliance report, and shape | Enclosure-9.
files or power plant and ash ponds may be e-mailed
to: moefcc-coalash@gov.in
22 Auditor details
Name Dr. Rabi Narayan Behera
Designation Assistant Professor
Address Department of Civil Engineering, National Institute of Technology
Rourkela, Rourkela-769008, Odisha
Email beherarabin@nitrkl.ac.in, rnbehera82@gmail.com
Telephone 0661 246 2348

8
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Mob. No.

78731 00435

Date of Plant Visit

November 04, 2023

23

Signature of Authorised Signatory

)
W'bm R.N, Behers

Dr. Rabi Narapa Behera Assistart
of Civi Enﬂmﬁ*m“‘a
Assistant Professoryugenal Instiute o e poe
Department of Civil Engineeriffigu®"®
National Institute of Technology Rourkela

NA: Not Applicable
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References

Ministry of Environment, Forest and Climate Change Notification: S.0. 5481(E) dated 31*'
December 2021

Ministry of Environment, Forest and Climate Change Notification: S.0. 6169(E) dated
30" December 2022

Central Pollution Control Board (CPCB) Office Memorandum vide reference no. I[PC-

[I/TPP/CP-11/76/20222/1257 dated 06™ March 2023

Central Pollution Control Board (CPCB) Office Memorandum vide reference no. IPC-
[I/TPP/CP-11/76/2022/285 dated 17th July 2023

10
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Enrnclosuye- 1

£ e JHARKHAND STATE POLLUTION CONTROL BOARD
!
\u-q . I

o [ ol i
uer
“S78 TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

Ref No. JSPCB/HO/RNC/CTO-17185015/2023/1952 Dated : 2023-11-17

Consent to operate (CTO) under section 25 /26 of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention & Contraol of Pollution) Act, 1981 3

1. Application (s) dated 2023-09-26 of Chaliyama Steel Plant of M/s. Rungta Mines Ltd., Occupier Name
:Vikesh Singh for consent under section 25 (1)(b)/25 (1) (¢)/26 of the Water (Prevention & Control of
Pollution) Act, 1974 and under section 21(1) of the Air (Prevention & Control of Pollution) Act,1981..

2. Documents Relied Upon:
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(a) The content Environmental Clearance issued vide ref. no. J-11011/305/2012-IA.II(I) dated 28.01.2019
from MoFF&CC, New Delhi;

‘()g)(}"shg{;;:gtent of Environmental Clearance from MOEF vide letter No. J- 11011/305/2012- 1A 11 (1) dated

(c) The content of Environmental Clearance from MOEF vide letter No. J- 11011/305/2012- IA II (I) dated
27.08.2020 of MoEF&CC, New Delhi;

(c) The content of Consent to Establish (CTE) vide Ref. No. N-346 dated 25.05.2005 from JSPCB Product
Sponge Iron — 7X100 TPD Quantity — 210000 TPA;

(d) The content of Consent to Establishh (CTE) vide Ref. No. JSPCB/HO/RNC/CTE-743113/2016/161
dated 12.07.2016 from JSPCB for 1. DRI - 2x350 TPD, 2. Power Plant (WHRB) 1x2 MW, 2x8 MW 3.
Billete Plant - 4x15 T (Induction Furnace) 1x3 CCM & 1x20 TLRF.

(e) The content of Consent to Establish (CTE) vide Ref. NO, CTE-3319984/2018/1075 dated 19.10.2018
for Sponge Iron - 0.17 MTPA, Billete plant - 0.062 MTPA (Induction Fumace), Rolling Mill- 17325 TPA,

WHRB- | MW,

(f) The content of Consent to Establish (CTE) issued vide Ref No.: JSPCB/HO/RNC/CTE-
5396290/2019/445 Dated : 2019-07.29 for Sponge Iron — 37600 TPA, SMS- 92400 TPA(SMS I-2x20T LF,
SMS II-1x35T LRF) (SMS III-1x35T LRF), Billets - 90552 TPA, Rolling mill-304255 TPA, Power Plant-

80 MW (TG sets-02 nos.)

(g) The content of Consent to Operate (CTO) vide Ref. No. CTO-1047382/2017/154 dated 20.02.2017
from JSPC Board valid up to 31-3-2020.

(h) The content of Consent to Operate (CTO) vide Ref. No. CTO-1994603/2018/1230 dated 20.07.2018
from JSPC Board valid up to 31-3-2020.

(i) The content of current Consent to Operate (CTO) vide ref. no. JISPCB/HO/RNC/CTO-
3875529/2018/1812 Dated : 2018-11-22 valid up to 31-3-2020.

(j) The content of Consent to operate (CTO) vide Ref No. JSPCB/HO/RNC/CTO-6940536/2020/631 Dated
: 2020-03-12 for Sponge Iron - 658000 TPA (8x100 TPD +2x350 TPD), SMS (I &II)- 554400 TPA (SMS
[-2x20T LF, SMS II-1x35T LRF, SMS III-1x35T LRF), Billets (I &II) - 543312 TPA(2x3 Strand CCM),
Rolling mill (I})- 260790 TPA, Power Plant- 58 MW(WHRB- 33 MW + AFBC- 25

MW) valid up to 31.03.2025 with compliance report;

(k) The content of Consent to Establish (CTE) vide Ref No.: JSPCB/HO/RNC/CTE-8842269/2020/403
Dated : 2020-11-10 for 7x100 DRI Kiln Sponge Iron - 41825 TPA ;(Overall - 360325 TPA); 1x100 DRI
Kiln Sponge Iron - 5975 TPA; (Overall- 51475 TPA); 2x350 DRI Kiln SPonge Iron - 46800 TPA; (Overall
- 340800 TPA); ** SMSI1 (IF 4x15 T, LRF 3x20 T - 69300 TPA ;(Overall - 346500 TPA), Confg. changed
from IF 4x15 T, LRF 2x20T to [F 4x15 T LRF 3x20 T; SMS II - Confg. change from IF 4x15 T, LRF 1x35
Tto IF 4x15T, LRF- 2x35 T & Production enhance- 69300 TPA; (Overall - 346500 TPA); SMS III - -
346500 TPA;** Billets caster -1: 339570 TPA; Billets caster -2: 339570 TPA; Billets caster - 3: 339570
TPA;** Rolling Mill 1: 325988 TPA; Rolling Mill 2: 325988 TPA; Rolling Mill 3: 325988 TPA;** Blast
Furnace - 458500 TPA;** Oxygen :- 26950000 Cum/annum;** Pellet plant - 3 MTPA;**Sinter plant -
665280 TPA;** Coke Oven - 280000 TPA (4x70000 T);** Producer gas plant - 51000 Nm3/Hr;

(1) The content of Consent o Operate (CTO) vide Ref No. JSPCB/HO /RNC /CTO- 9572347/2021/573 .
Dated : 2021-04-06 At- Within existing Plant Area 592.16 acres Investment 50200 lakh for Sponge Iron -
94600 TPA (8x100 TPD +2x350 TPD), SMS (I &II)- 138600 TPA (SMS [ & II [F-8x15T LRF- 3x20T +
2x35T), Billets (I &II) - 135828 TPA (2x4 Strand CCM), Rolling mill (I)- 65198 TPA valid till 31.12.2023
with compliance report and photographs as compliance;

{m) The conlent of Hazardous Waste Authorisation vide JSPCB/HO/RNC/HWM-13401259/2023/34 dated
09/06/2023 valid till 20.11.2025;

(n) The content of inspection report dated 16.10.2023 of Regional Officer, Regional Office-cum-
Laboratory, JSPC Board, Jamshedpur;
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3. The consent is granted under section 25 / 26 of the Water (Prevention & Control of Pollution) Act, ]‘_?'.-‘4
and under section 21 of the Air (Prevention & Control of Pollution) Act, 1981 to operate the project in
Mauza -Land Schedule Enclosed , P S -Rajnagar , District -SERAIKELA KHARSAWAN , as follows:

Project Site-Area Investment Product & Capacity Period of CTO
(Rs)
Plot Nos. Area Date of issue
To
Before Within existing 592.16 50200 lakh Sponge Iron - 752600 31/03/2025
Expansion Plant acres TPA (8x100 TPD
+2x350 TPD), SMS

(1&I1)- 693000 TPA
(SMS I & II IF- 8x15
T LRF- 3x20T +
2x35T), Billets (I &II)
- 679140 TPA(2x4
Strand CCM), Rolling
mill (I)- 325988 TPA,;
Power Plant- 58
MW(WHRB- 33 MW
+ AFBC- 25 MW)

(A) Specific Conditions:

1. That, the occupier shall ensure the cleaning and wetting of ground regularly to improve house keeping.
2. That, the occupier shall operate & maintain effluent treatment plant for treatment of effluent.

3. That, the occupier shall obtain authorization under Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.

4. That, the occupier shall submit Noise monitoring report to the Board.

5. That, the occupier shall operate and maintain Air Pollution Control Device (APCD) regularly and submit
the photographs;

6. That, the occupier shall submit photographs of Tree Plantation, Rain water harvesting, Boundary wall
and Water sprinkling system.

7. That, the occupier shall do Loading & unloading of product & raw material in a covered area.
8. That, the occupier shall make Work area and transport roads concrete/ black top.
9. That, the occupier shall purchase raw material only from valid source.

10. That, the occupier shall maintain systems for online monitoring of ambient air quality and all stacks
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emission with connectivity to Jharkhand State Pollution Control Board server and unit shall ensure the data

transfer;

I1. That, the occupier shall operate and maintain air pollution control devices such as ESP & Bag filters
regularly to keep the emission level below 50 mg/Nm®.

[2. That, the occupier shall cover the coal char with wire mesh and keep it within boundary wall and shall
submit the photograph of the same as an evidence to the Board.

13. That, the occupier shall operate and maintain fume extraction system and Bag filters with stack in Steel
Melting shop regularly.

14, That, the occupier shall operate and maintain Closed Circuit Television (CCTV) camera for monitoring
of operational status of APCDs for observations of the same as and when required.

15. That, the occupier shall make arrangement for operation of the plant in such a way that all pollution
control devices shall start before start of conveyor belt/plant operation and similarly all pollution control

devices shall be put off only after stopping the operation of the plant.
16. That, the occupier shall installed STP for treatment of all domestic discharge water

17. That, the occupier shall make arrangement for washing of returning vehicles after unloading the iron

ores, coal, dolomite etc

18. hat, the occupier shall submit half yearly progress report on compliance to the conditions stipulated in
Environmental Clearance issued by MOEF, Govt. of India vide letter no.J-11011/305/2012- 1A 11 (I) dated

07.08.2018.

19. That, the occupier shall dispose off/utilize Coal Char fully and its records should be maintained and
shall be submitted to the Board quarterly.

20. That, the occupier shall provide separate electricity meter and totaliser for continuous recording of
power consumption with all APCD. A logbook shall be maintained for recording of daily meferage of
electricity meter connected to all APCDs. The amperage of the ID fan shall also be recorded continuously.
Non functioning of APCD shall be recorded in the same logbook along with reasons for non-operation of the

Pollution Control Equipment

21, That, the occupier shall have its conveyor belt for transporting the materials fully covered all along its
way and transfer points of conveyor belt should also be covered and suction system should be connected to

de-dusting equipment.

22. That, the occupier shall install mechanically operated fitted with water mixing (spiral pug mill) system
for timely collection and removal of the flue dust generated in ESP or at any other pollution control devices
for control of fugitive emission at the dust collection system.

23. That, the occupier shall construct garland drain, toe wall and settling tanks for storage of solid wastes
and raw materials separately and de-siltation of settling tanks shall be done regularly.
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24. That, the unit shall utilised complete fly ash as per Fly ash notification, 1999 and amendments.

25. That, the unit shall submit compliance report of all ECs and CTO conditions at the interval of every 6

months.

26. That, the Occupier shall maintain its effluent standard as follows in Steel Melting Shop

l. pH-6108.5
2. Suspended solids - 100 mg/I
3. Oil and grease — 10 mg/I

27. That, the Occupier shall make gas recovery system in Steel Melting Shop and no flue gas shall be

emitted in
atmosphere.

28, That, the occupier shall maintain particulate matter up to 50 mg/Nm? in stacks attached to De-dusting of
desulphurisation, Secondary refining etc. in Steel Melting Shop.

29. That, the Occupier shall maintain its fugitive emission standard as follows in Steel Melting Shop ;

1. PM10 — 3000 pg /m3

2.50 - 150 pg/m3

3. NOx - 150 pg /m3

4. CO - 5000 pg /m3 (8 hours) and 10000 pg /m3 (1 hour)
5. Lead, as Pb in fugitive dust at Converter floor — 2 pg /m3

30. That, the Occupier shall maintain its effluent standard as follows in Rolling Mills ;
l.pH-6109
2. Suspended solids — 100 mg/I

3. Oil and grease — 10 mg/l
That, the occupier shall maintain particulate matter up to 150 mg/Nm? in stacks attached to Rolling Mills.

31. That, the unit shall make all stacks attached to de-dusting arrangement up to 30 metre height minim

32. That, the unit shall make arrangement of separate electricity meter and totalizer for continuous recording

of
power consumption. The amperage of the ID fan may also be recorded continuously. Non-functioning of

Pollution Control Equipment should be recorded in the same logbook along with reasons for not running the
Pollution Control Equipment.

33. That, the Occupier shall not use safety cap/emergency stack for discharging the untreated emission.

34. That, the Occupier shall install software controlled interlocking facility on the basis of real time data

from
the plant control system, to ensure stoppage of feed conveyor, if safety cap of the rotary kiln is opened or

Air Pollution Control system is not in operation.

35. That, the Occupier shall install Mechanical Operated system for timely collection and removal of the

flue
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dust generated in air pollution control device.

36. That, the Occupier shall maintain logbook for daily record of Char production and usage.

37. That the occupier shall submit application for renewal of consent under section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 again 120 days to the date of expiry of this consent i.e. 31.03.2025 with requisite fee

and documents showing compliance of all the above conditions.

38. This CTO supersedes previous CTO granted vide Ref No. JSPCB/HO/RNC/CTO-6940536/2020/63 1
Dated : 2020-03-12 valid till 31.03.2025 and stands revised up to this extent.

(B) General Conditions :

(M That, the occupier shall maintain the National Ambient Air Quality Standard given below:
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Concentration in Ambient Air

Time Weighled . .
SN Pollutant Industrial, Ecologically
Average Residential, Rural | Sensitive Area
and Qther Arca (notified by
Central Govt.)
(1 2) 3) “4) (3)
L Sulphur Dioxide Annual 50 20
(S02), pg/m3 24 hours 80 80
2 Nitrogen Dioxide Annual 40 30
(NO2), pg/m3 24 hours 80 80
3 Particulate Matter Annual 60 60
(size less than 10 24 hours 100 - 100
pm) or PMI10,
pg/m3
4. Particulate Matter Annual 40 40
(size less than 2.5 24 hours 60 60
pm) or PM2.5,
pg/m3
5. Ozone(03), 8 hours 100 100
pg/m3 1 hour 180 180
6. Lead (Pb) pg/m3 Annual 0.50 0.50
24 hours 1.0 1.0
7. Carbon Monoxide 8 hours 02 02
(CO) mg/m3 1 hour 04 04
B. Ammonia (NH3) Annual 100 100
pg/m3 24 hours 400 400
9. Benzene (C6H6) Annual 05 05
pg/m3
10. Benzo(a) Annual 01 01
Pyrene(BaP)
Particulate Phase
only ng/m3
1. Arsenic (As) Annual 06 06
ng/m3
12. Nickel (Ni) Annual 20 20
ng/m3

Note : Serial no. 1 to 4 — Mandatory
Serial no. 5 to 12 As applicable for specific type of industry.
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(7

(8)

9
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That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:

SN Parameter Standard

1 Particulate Matter 100 ug/ Nm3

That, the occupier shall keep process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard (s) and the discharge quantity as below:

SN Parameter Standard
1 Total Suspended Solids 100 mg/L
2 BOD 30 mg/L
3 coD 250 mg/L
4 Qil & Grease 10 mg/L

That, the occupier shall dispose of solid wastes as follows:

SN Waste Type Mode of Disposal
1 Hazardous Carbonaceous Wastes | In co-processing in high
temperature furnaces or kilns
2 Hazardous Non-Carbonaceous In TSDF
Wastes
3 Non-Carbonaceous Non- As a substitute of Soil or Mineral

Hazardous solid wastes/ Mine
Over Burden

That, the occupier shall keep D G Set(s) within acoustic enclosure and shall keep the height(s) of
exhaust pipe(s) as per Central Pollution Control Board norm.

That, the occupier shall install and maintain Central Ground Water Board/ State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
photographic view of the structures within a month,

That, the occupier shall grow and maintain greenery of the project in the periphery and other available
spaces and shall continue enhancing its plant density and biodiversity.

That, the occupier shall submit environmental statement with supporting stoichiometric calculations
analyses reports, every year latest by 30th September of the next financial year.

That, the occupier shall submit repori(s) duly monitored and issued by an NABL accredited / ISO
9001:2008 and OHSAS 18001:2007 certified laboratory in compliance sub-para (2), (3), (4) and (5) of
paragraph 3 of this CTO yearly at required periodicity.
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(10) That, this CTO is valid subjected to the validity of mining Leasc/Mining )
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be treated as revoked automatically.

(11) That, this CTO is issued from the environmental angle only and docs not absolve the occupier from
other statutory obligations prescribed under any other law or any other instrument in force. The sole
and complete responsibility to comply with these conditions Jaid down in all other laws for the time-

being in force, rests with the industry/ unit/ occupier.

(12) That, this CTO shall not in any way, adversely affect or jeopardize the legal proceeding , if any,
instituted in the past or that could be , instituted against you by the State Board for vialation of the
provisions of the Act or the Rules made there under.

(13) That, the occupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act, 1974; the Water (Prevention & Control of Pollution) Cess Act, 1977; the Air
(Prevention & Control of Pollution) Act, 1981; and the Environment (Protection) Act, 1986 and Rules

made there under.

4, That, this CTO shall not absolve the occupier from making compliance of other statutory prescribed
under any law or direction of courts or any other instrument for the time being in force.

5. That, this CTO is being issued on the basis of information/ documents/ certificate submitted by the
unit. This CTO will be revoked if any of the information/documents/certificates/undertaking given
by the occupler is found false/fictitious/forged in future.

6. The Order shall be valid subject to compliance of all other legal requirements applicable to the unit.

7. The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration in conditions of this consent.
Yatindra Digitally signed
by Yatindra
Kumar Kumar Das
This is issued with the approval of the Competent authority -y . Datez 202311.17

08:40:51 +05'30"
3140530 v.K. Das)

Member Secretary

Memeo No. : JSPCB/HO/RNC/CTO- Dated : 2023-11-17
17185015/2023/1952 ; ; ;

Copy to:  M/s Chaliyama Steel Plant of M/s. Rungta Mines Ltd., At-Chaliyama, P.O.- Keshargaria, P.S -
Rajnagar, SERAIKELA KHARSAWAN/ Chief Inspector of Factories, Ranchi/ Director of Industry, Govt of
Jharkhand, Ranchi/ Director of Mines, Govt of Jharkhand, Ranchi/ Deputy Commissioner, SERAIKEL A
KHARSAWAN/ DFO, SERAIKELA KHARSAWAN/ D.M.0, SERAIKELA KHARSAWAN/ RO,

Jamshedpur for information & necessary action. : )
Yatl n d I'Q Digitally signed
by Yatindra (Y.K. Das)

Kumar «umarDas Member Secretary
Date: 2023.11.17

Das 08:41:08 +05'30"
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Ref No. JSPCB/HO/RNC/CTO-12859381/2022/843
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JHARKHAND STATE POLLUTION CONTROL BOARD

Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

Dated : 2022-06-14

Consent to operate (CTQ) under section 25 /26 of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention & Control of Pollution) Act, 1981

1.

Application (s) dated 2022-03-30 of Chaliyama Steel Plant of M/s. Rungta Mines Ltd., Occupier Name
:Vikesh Singh for consent under section 25 (1)(b)/25 (1) (c)/26 of the Water (Prevention & Control of
Pollution) Act, 1974 and under section 21(1) of the Air (Prevention & Control of Pollution) Act,1981..

Documents Relied Upon:

() The content of Environmental Clearance vide letter no. J-11011/305/2012-IA.11.(1) dated 19.01.2021
for Expansion of Chaliyama Steel Plant (Steel production from 1.0395 MTPA to 2.8805 MTPA by M/s
Rungta Mines Ltd., located at village Chaliyama , Bankasai and Kuju, Dist- Seraikela Kharsawan from

MoFF&CC, New Delhi with point wise compliance repor;

(b) The content of Consent to establish (CTE) vide Ref No.: JSPCB/HO/RNC/CTE-8842269/2020/403
Dated : 2020-11-10 for 7x100 DRI Kiln Sponge Iron - 41825 TPA ;(Overall - 360325 TPA); 1x100 DRI
Kiln Sponge Iron - 5975 TPA; (Overall- 51475 TPA); 2x350 DRI Kiln SPonge Iron - 46800 TPA;(Overall
- 340800 TPA); ** SMSI (IF 4x15 T, LRF 3x20 T - 69300 TPA ;{Overall - 346500 TPA), Confg. changed
from IF 4x15 T, LRF 2x20T to IF 4x15 T LRF 3x20 T; SMS II - Confg. change from IF 4x15 T, LRF 1x35
T to IF 4x15T, LRF- 2x35 T & Production enhance- 69300 TPA; (Overall - 346500 TPA); SMS I -
346500 TPA;** Billets caster -1: 339570 TPA; Billets caster -2: 339570 TPA; Billets caster - 3: 339570
TPA;** Rolling Mill 1: 325988 TPA; Rolling Mill 2: 325988 TPA; Rolling Mill 3: 325988 TPA;** Blast
Furnace - 458500 TPA;** Oxygen :- 26950000 Cum/annum;** Pellet plant - 3 MTPA;** Sinter plant -
665280 TPA;** Coke Oven - 280000 TPA (4x70000 T);** Producer gas plant - 51000 Nm3/Hr;** with

compliance report
(¢) The content of Consent to operate (CTOQ) vide Ref No. JSPCB/HO/ RNC /CTO-10658562/2021/1069

Dated : 2021-09-18 for Pellet plant TPA 3000000, SMS III (IF 4x15 T LRF 2x35 T) TPA 346500, Billet
caster (1x4 strand) TPA 339570, Power Plant (2x40 MW) 80 MW wvalid till 30.06.2022 with compliance

report,

(d) The content of inspection report of RO, Jamshedpur vide dated 22.04.2022;

The consent is granted under section 25 / 26 of the Water (Prevention & Control of Pollution) Act, 1974
and under section 21 of the Air (Prevention & Control of Pollution) Act, 1981 to operate the project in
Mauza -Land Schedule Enclosed , P S -Chaliyama Bankasai and Kuju , District -SERAIKELA

KHARSAWAN, as follows:

Project

Site-Area Investment Product & Capacity Period of CTO
(Rs)
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Plot Nos. Area Date of issue
To

Before Within existing 592.16 1281 Crore Pellet plant - 3000000 30/06/2024
Expansion Plant acres TPA, SMS III (IF
4x15 T LRF 2x35 T) -
346500 TPA, Billet
caster(III)(1x4
strand)-339570 TPA,
Power Plant (2x40
MW)-80 MW

(A) Specific Conditions:

1. That, the 'occupier shall install andIOperate systems for online monitoring of ambient air quality and all
stacks emission with connectivity to Jharkhand State Pollution Control Board server

2. That, the occupier shall operate and maintain air pollution control devices such as ESP & Bag filters
regularly to keep the emission level below 50 mg/Nm?®.

3. That, the occupier shall provide information regarding shut down of Air Pollution Control Device and
plant within 24 hrs. to the Board.

4. That, the occupier shall operate and maintain fume extraction system and Bag filters with stack in Steel
Melting shop regularly.

5. That, the occupier shall submit photographs as compliance of all above conditions at the time of renewal
of CTO application.

6. That, the occupier shall make arrangement for operation of the plant in such a way that all pollution
control devices shall start before start of conveyor belt/plant operation and similarly all pollution control

devices shall be put off only after stopping the operation of the plant.

7. That, the occupier shall operate and maintain Closed Circuit Television (CCTV) camera for monitoring
of operational status of APCDs for observations of the same as and when required.

8. That, the occupier shall submit compliance of conditions of CTO half yearly to the Board

9. That, the occupier shall installed STP for treatment of all domestic discharge water within 3 months.

10. That, the occupier shall make arrangement for washing of returning vehicles after unloading the iron

ores, coal, dolomite etc,
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11. That, the occupier shall establish and operate well equipped environmental laboratory with facilities to
monitor at least all regulatory parameters and duly accredited by NABL.

12. That, the occupier shall submit half yearly progress report on compliance to the conditions stipulated in
Environmental Clearance issued by MOEF, Govt. of India

13. That, the occupier shall maintain & operate water sprinkler at all dusty places inside the plant to

suppress the fugitive emission.

14. That, the occupier shall do processing of raw materials and products within intact cover with provisions

of dust collection,

15. That, the occupier shall maintain and develop good house keeping and make the internal road Pucca

16. That, the occupier shall submit photographs as compliance of all above conditions at the time of
renewal of CTO application.

17. That, the occupier shall maintain the height of all stacks attached with air pollution control devices
(APCD) up to 30 metre.

18. That, the occupier shall provide separate electricity meter and totaliser for continuous recording of
power consumption with all APCD. A logbook shall be maintained for recording of daily meterage of
electricity meter connected to all APCDs. The amperage of the ID fan shall also be recorded continuously.
Non functioning of APCD shall be recorded in the same logbook along with reasons for non-operation of the

Pollution Control Equipment.

19. . That, the occupier shall install mechanically operated fitted with water mixing (spiral pug mill) system
for timely collection and removal of the flue dust generated in ESP or at any other pollution control devices -

for control of fugitive emission at the dust collection system.

20. That, the occupier shall have its conveyor belt for transporting the materials fully covered all along its
way and transfer points of conveyor belt should also be covered and suction system should be connected to

de-dusting equipment.

21. That, the occupier shall construct garland drain, toe wall and settling tanks for storage of solid wastes
and raw materials separately and de-siltation of settling tanks shall be done regularly.

22. That, the occupier shall installed CETP for treatment of all surface run off during the rainy season
before discharging from the premises.

23. That, the unit shall utilized complete fly ash as per Fly ash notification, 1999 and amendments.

24. That the occupier shall submit application for renewal of consent under section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 again 120 days to the date of expiry of this consent with requisite fee and documents

showing compliance of all the above conditions.
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(B) General Conditions :

M That, the occupier shall maintain the National Ambient Air Quality Standard given below:
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Concentration in Ambient Air

Time Weighted . :
SN Pollutant Industrial, Ecologically
e Average Residential, Rural | Sensilive Arca
and Other Area (notified by
Central Govl.)
(1) 2 (3) 4 (5)
1. Sulphur Dioxide Annual 50 20
(S02), pg/m3 24 hours 80 80
2. Nitrogen Dioxide Annual 40 30
~ (NQO2), pg/m3 24 hours 80 80
3. Particulate Matter Annual 60 60
(size less than 10 24 hours 100 100
um) or PM10, ’
pug/m3
4, Particulate Matter Annual 40 40
(size less than 2.5 24 hours 60 60
pm} or PM2.5,
© pg/m3
3, Ozone(03), 8 hours 100 100
pg/m3 1 hour 180 180
6. Lead (Pb) pg/m3 Annual 0.50 0.50
24 hours 1.0 1.0
43 Carbon Monoxide 8 hours 02 02
(CO) mg/m3 1 hour 04 04
8. Ammonia (NH3) Annual 100 100
pg/m3 24 hours 400 400
9. Benzene (C6H6) Annual 05 05
pg/m3
10. Benzo(a) Annual 01 0l
Pyrene(BaP)
Particulate Phase
only ng/m3
11. Arsenic (As) Annual 06 06
ng/m3
12, Nickel (Ni) Annual 20 20
ng/m3

Note : Serial no. 1 to 4 — Mandatory
Serial no. 5 to 12 As applicable for specific type of industry.
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2) That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:
SN Parameter Standard
1 Particulate Matter 100 ug/ Nm3
(3) That, the occupier shall keep process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard (s) and the discharge quantity as below:
SN Parameter Standard
1 Total Suspended Solids 100 mg/L
2 BOD 30 mg/L
3 CcoD ) 250 mg/L
4 Oil & Grease 10 mg/L
(4) That, the occupier shall dispose of solid wastes as follows:
SN Waste Type Mode of Disposal
1 Hazardous Carbonaceous Wastes | In co-processing in high
temperature furnaces or kilns
2 Hazardous Non-Carbonaceous In TSDF
Wastes
3 Non-Carbonaceous Non- As a substitute of Soil or Mineral
Hazardous solid wastes/ Mine
Over Burden

(5) That, the occupier shall keep D G Set(s) within acoustic enclosure and shall kcep the height(s) of
exhaust p:pe(ss’ as per Central Pollution Control Board norm.

(6) That, the occupier shall install and maintain Central Ground Water Board/ State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
photographic view of the structures within a month,

7N That, the occupier shall grow and maintain greenery of the project in the periphery and other available
spaces and shall continue enhancing its plant density and biodiversity.

(8) That, the occupier shall submit environmental statement with supporting stoichiometric calculations
a.nalyses reports, every year latest by 30th September of the next financial year.

(9) That, the occupier shall submit report(s) duly monitored and issued by an NABL accredited / ISO
9001:2008 and OHSAS 18001:2007 certified laboratory in compliance sub-para (2), (3), (4) and (5) of

paragraph 3 of this CTO yearly at required periodicity.
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(10) That, this CTO is valid subjected to the validity of mining Lease/Mining _
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be treated as revoked automatically.

(11) That, this CTO is issued from the environmental angle only and does not absolve the occupier from
other statutory obligations prescribed under any other law or any other instrument in force. The sole
and complete responsibility to comply with these conditions laid down in all other laws for the lime-
being in force, rests with the industry/ unit/ occupier.

(12) That, this CTO shall not in any way, adversely affect or jeopardize the legal proceeding , if any,
instituted in the past or that could be , instituted against you by the State Board for violation of the

provisions of the Act or the Rules made there under.

(13) That, the occupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act, 1974; the Water (Prevention & Control of Pollution) Cess Act, 1977; the Air
(Prevention & Control of Pollution) Act, 1981; and the Environment (Protection) Act, 1986 and Rules

made there under,

4. That, this CTO shall not absolve the occupier from making compliance of other statutory prescribed
under any law or direction of courts or any other instrument for the time being in force.

5. That, this CTO is being issued on the basis of information/ documents/ certificate submitted by the
unit. This CTO will be revoked if any of the information/documents/certificates/undertaking given
by the occupier is found false/fictitious/forged in future.

6. The Order shall be valid subject to compliance of all other legal requirements applicable to the unit.

y The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration In conditions of this consent. ; :
Digitally signed by

Yatindra Yatindra Kumar Das

Date: 2022.06.14
KU mar Das 09:03:29 +05'30'

(Y. K. Das)
Member Secretary

This is issued with the approval of the Competent authority

Memo No. : JSPCB/HO/RNC/CTO- Dated : 2022-06-14
12859381/2022/843

Copyto:  M/s Chaliyama Steel Plant of M/s. Rungta Mines Ltd., At-Chaliyama, P.O.- Keshargaria, P.S.-
Rajnagar, SERAIKELA KHARSAWAN/ Chief Inspector of Factories, Ranchi/ Director of Industry, Govt of
Jharkhand, Ranchi/ Director of Mines, Govt of Jharkhand, Ranchi/ Deputy Commissioner, SERAIKELA
KHARSAWAN/ DFO, SERAIKELA KHARSAWAN/ D.M.O, SERAIKELA KHARSAWAN/ RO,
Jamshedpur for information & necessary action, " .

Digitally signed by

Yatind ra Yatindra Kumar Das (Y. K. Das)

Date: 2022.06.14  Member Secreta
Kuma r Das 09:03:04 +05'30' u



6682 | 116

En elosyse - 2.

RUNGTA MINES LIMITED

CHALIYAMA STEEL PLANT

Power generated (MWh) for the period April 01, 2022 to March 31, 2023

WHRB :- 258049 KWh
AFBC :- 187987 KWh
CFBC :- 462677 KWh

For Rungta Mines Limited
Chaliyama Steel Plant

)
(Rabin Banerjee)
Jt. Vice President
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Enclosue- 3

RUNGTA MINES LIMITED
CHALIYAMA STEEL PLANT

Total area under power plant (ha.) — 10.12 Ha. (25 Acres)
(AFBC + CFBC)

For Rungta Mines Limited
Chaliyama Steel Plant

AT

(Rabin Banerjee)
Jt. Vice President
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Rungta Mines Limited

Chaliyama Steel Plant
Coal Consumption

118

En closux ~ U

Month Coal Consumption CPP (T) g Cg:ls;a;;'aptlon
Apr-22 28728.00 54198.00
May-22 25059.00 47498.00
Jun-22 18722.00 48661.00
Jul-22 23706.00 51622.00
Aug-22 32049.00 41728.00
Sep-22 27709,00 46378.00
Oct-22 42878.00 46034.00
Nov-22 27931.54 52254.00
Dec-22 38446.00 45627.00
Jan-23 51030.00 43108.00
Feb-23 42612.00 48980.00
Mar-23 46500.00 58073.00
G. Total 405370.54 584161.00
For Rungta Mines Limited

Chaliyama Steel Plant

X9
(Rabin Banerjee)
Jt. Vice President
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Rungta Mines Limited
Chalivama Steel Plant

Dolo Char Consumption

Month Sponge Production (T) Dolo Char Consumption in AFBC (T)
Apr-22 55295.000 14918.000
May-22 45875.000 13045.000
Jun-22 49115.000 ) 10033.290
Jul-22 49305.000 8005.420
Aug-22 38795.000 7562.840
Sep-22 44595.000 ' 9260.180
Oct-22 47345.000 8323.000
Nov-22 58245.000 10782.000
Dec-22 50465.000 8923.000
Jan-23 46040.000 6678.000
Feb-23 ' 51954,000 '9028.000
Mar-23 57701.000 14280.000
G. Total 594730.000 120838.730
For Rungta Mines Limited

Chaliyama Steel Plant

A

(Rabin Banerjee)
Jt. Vice President
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Enclosure- 1!

RUNGTA MINES LIMITED
CHALIYAMA STEEL PLANT

Average ash content in percentage for the period April 01, 2022 to March 31, 2023

Coal :-44.2%
Char :- 52%

For Rungta Mines Limited
Chaliyama Steel Plant

X

(Rabin Banerjee)
Jt. Vice President
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Enclosux ~(,

RUNGTA MINES LIMITED
CHALIYAMA STEEL PLANT

Qantity of current ash generation for the period April 01, 2022 to March 31, 2023
(1)) WHRB Fly ash - 95415.94 TPA

(ii) AFBC/CFBC Fly ash — 264067.62 TPA

(iii) Bottom Ash — 89870 TPA

For Rungta Mines Limited
Chaliyama Steel Plant

6o

(Rabin Banerjee)
Jt. Vice President

RUNGTA MINES LIMITED
CHALIYAMA STEEL PLANT
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RUNGTA MINES LIMITED
CHALIYAMA STEEL PLANT
FLY ASH GENERATION AND UTILIZATION

126

Enclosuxes "o

O

GENERATION UTILIZATION
Month | WHRB Qty. | AFBC Qty. | CFBC Qty. |Bottom ash Brick maldng | | o eny|  Flyash Botlom ash. | g o
) T (T) Qty. (T) Total Qty. (T) | in own and Plant (T) ﬁ_Ihng in low l'{llmg in low M)
: X other Plant (T) lying area (T)| lying arca (T)
Apr-22 10642.02 9959.54 17440.87 1158.49 | 3920092 6457.21 | 601538 | 17914.56183 1158.49 31545.64
May-22 8665.05 9223.16 9831.59 5884.30 33604.1 | 4787.10 | 4459.55 | 15975.03832 5884.30 31105.99
Jun-22 8727.33 6604.73 9884.50 437.99 25654.55 4196.50 | 3909.36 | 10658.32246 437.99 19202.17
Jul-22 8267.48 7196.64 10412.04 363.41 26239.57 5392.09 | S5023.13 | 9276.743768 363.41 20055.37
Aug-22 5403 .44 10163.69 16301.08 198.23 32066.44 5027.43 4683.42 12034.4268 198.23 21943.51
Sep-22 7080.27 10428.31 16671.91 335.22 34515.71 3628.53 | 3380.25 | 16022.64615 335.22 23366.64
Oct-22 6893.40 3008.11 25027.63. | 882.80 35811.94 4799.69 4471.28 16355.9376 882.80 26509.70
Nov-22 7564.12 - 20237.45 10156.47 37958.04 11000.93 10248.19 | 12228.67848 10156.47 43634.27
Dec-22 7496.89 8535.50 13476.21 19668.90 49177.5 13948.74 12994.29 | 16272.6367 19668.90 62884.57
Jan-23 7563.04 10908.85 9307.74 20381.03 48160.66 13127.85 12229.58 | 16688.8924 20381.03 62427.35
Feb-23 7960.09 8610.81 16821.24 8817.06 42209.2 14324.44 13344.29 | 10641.6652 8817.06 47127.45
Mar-23 9152.81 10476.57 | 3539.42 21586.13 44754.93 10059.81 9371.47 18533:5003 21586.13 58550.91
G. Total 95415.94 95115.91 168951.71 | 89870.00 449353.56 96750.33 90130.18 172603.05 89870.00 449353.56

For Rungta Mines Limited
Chaliyama Steel Plant

|
3’16 s
(Rabin Banerjee)
Jt. Vice President
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\ e
RG9Sy (CHALIYAMA STEEL PLANT)

RUNGTA CHAMBERS, SADAR BAZAR, CHAIBASA - 833 201, JHARKHAND, INDIA
Phone : (06582) 255261, 255361, Telefax : +91-6582-255481, Email : csp@rungtamines.com

RML/CSP/ JSPCB/22-23/\ 2,4 Dated: 25.09.2023

To,

The Member Secretary,

Jharkhand State Pollution Control Board,
T.A. Division (Ground floor), H.E.C,Dhurva

Ranchi-834004

Subject: Submission of Environmental Statement (FORM V) for financial year 2022-
2023 of Chaliyama Steel Plant of M/s Rungta Mines Limited located at villages
Chaliyama Bankasai and Kuju, Saraikela- Kharsawan district of Jharkhand.

Sir,

Enclosed please find herewith Form V for Environmental Statement for the financial
year ending the 31%' March 2023

Thanking you,
Yours faithfully,

For Rungta Mines Limited
Chaliyama Steel Plant

).

(Rabin Banerjee)
Jt. Vice President

Encl. As Above

Copy to: Regional Officer, Jharkhand State Pollution Control Board, Regional office,
Jamshedpur

Registered Office : BA, Express Tower, 42A - Shakespears Sarani, Kolkala - 700 017, WEST BENGAL, INDIA, CIN : U26911WB1952PLC025631
Fhone : (033) 22816580, Fax : 91-33-22815380, Email: rungla_cal@runglamines,com
Works : Chaliyama - 833 201, Dist - Seraikela - Kharswan, JHARKHAND
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ENVIRONMENTAL STATEMENT
FOR THE YEAR 2022-23

CHALIYAMA STEEL PLANT

BY:
RUNGTA MINES LIMITED
(Chaliyama Steel Plant)

RUNGTA CHAMBERS, CHAIBASA
DISTRICT SINGHBHUM (W) JHARKHAND
Phone No. — (06582) 255261,255361
Fax No. :- (06582) 255461
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FORM-V
(See rule 14)
Environmental Statement for the financial year ending the 31 March 2023
PART-A
() Name and address of the owner Rabin Banerjee, Jt. Vice President
/ M/s Rungta Mines Limited
occupier of the industry operation or | Chaliyama Steel plant
process. District — Saraiklea -Kharsawan Jharkhand — 833201.
Phone no. : (06582) 255261, 255361
Fax No. : (06582) 255461
= Industry category primary - (STC PRIMARY
(1) Code) Secondary-(STC Code)
(iii) Production capacity-units. Sl | Facilities Sanctioned Actual
Capacity as per | Production in FY
EC & CTO 2022-23
1. | DRI’ 752800 tpa 594730 tpa
2. | SMSTF 1039500 tpa 729878.189 tpa
12x15T
LRF 3x20 T
+2x35T
3. | Billets 1018710 tpa 728168.669 tpa
Caster
4. | Rolled 977000 tpa 610193.187 tpa
Product -
TMT
5. | AFBC/ 105 MW 64.51 MW
CFBC ‘
WHRB 33 MW 26.36 MW
6 | Pellet plant | 3000000 tpa 2475095 tpa
(iv) | Year of establishment. 2007
) Date of last environmental statement | 27.09.2022
submitted.
PART-B
(1) Water and Raw Material Consumption in m3/day
. 2021-22 . 2022-23
Water Consumption 9300.5 12585.32
Process (DRI+ SMS+ Rolling Mill) | 2195.3 3385.78
Power Plant 3473.6 4239.69
Sprinkling 212.5 32.92
Fire Fighting 509.9 708.12
Domestic 1558.1 2465.69
Green Belt Plantation 1297.1 1663.12
Losses 90.0 90.0
Name of Products Process water consumption per unit per T of product
output
During the previous During the current financial
financial year (2021- year (2022-23)
22)
Sponge Iron 0.47 0.41
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[ SMS 0.82 0.89
Power Plant 2.6 1.83
Rolling Mill 0.22 0.35 o
Pellet Plant - 0.70 0.24
(i) Raw Material Consumption Consumption of raw material per unit of output
Name of Raw | Name of Products During the previous During the current
Materials financial year (2021- financial year (2022-23)
22)
Iron Ore 1.36 1.40
Coal DRI 0.99 0.93 i
Dolomite 0.09 0.08
Coal Power Plant 1.59 0.63
Iron Ore 1.12 112
Coal 0.012 0.012
Lime Pellet 0.022 0.022
Bentonite 0.004 0.004
FO 11.5 11.5

Industry may use codes 1f disclosing details of raw materials would violate contractual
obligations otherwise all industries to name the raw materials used.

PART-C
Pollution discharge to environment / unit of output (parameters as specified in the consent
issued)
i) Pollutants Quantity of pollutants Concentrations | Percentages of variation from
discharged (mass/day) | pollutants in prescribed standard are with
the discharges reasons.
(Mass/day)
(a) Water : No Discharge
(b) Air: Concentration of Ambient Air Quality parameters both in the core and buffer
zone are well within limit is enclosed as Annexure 1 )
PART-D
Hazardous wastes
(as specified under Hazardous wastes/ Management and Handling Rules, 1989)
—_— Total Quantity (Kg)
During the previous financial year (2021- | During the current financial year
Wastes 22) ' (2022-23)
Grease /Qil 2000 liter 2000 liter
PART -E |
Total Quantity J
Solid Wastes During the previous financial year (2021- | During the current financial year
22) in TPA (2022-23) in TPA
(a) Char 122117 116823
(b) Slag 110962 173478
(c) Fly Ash 252155 449354




6698 132

PART-F
Please specify the characterizations (in terms of composite and quantum) of
hazardous as well as solid wastes and indicate disposal practice adopted for both these

categories of wastes.
Hazardous — Oil used in shuttering in civil construction work

Solid Wastes — 1. Char is used in AFBC/CFBC based power plant for power generation
2. Fly ash used in Brick manufacturing plant , outside cement plant and
filling low laying area within plant premises

PART-G

Impact of the pollution abatement measures taken on conservation of natural
resources and on the cost of production.

33 MW WHRB based power plant is under operation.

PART-H
Additional measures / investment proposal for environmental protection including
abatement of pollution, prevention of pollution.

Rain water harvesting is adopted for recharging ground water table within plant premises .

PART-I

Any other particulars for impreving the quality of the environment.

o The plant has a full — fledged environmental management department with
personnel from the necessary educational qualification and expertise to take care of
all environmental aspects relating to plant.

o Environmental monitoring of Ambient Air, Water quality, Stack monitoring,
Fugitive emission and Noise monitoring is being done regularly.

e Online stack monitoring facilities has been installed in all process stacks and
connected to CPCB and JSPCB server.

« Continuous effluent monitoring system has been installed at 1000 KLD ETP as per
guidelines and it has been connected with JSPCB & CPCB server v. .

e Online Ambient Air Quality Monitoring systems have been installed at 6 locations

. & online data connected through the Real Time Data Transmission to JSPCB.

o 72 fixed water sprinklers have been installed in plant premises. Regular sprinkling
of water on roads is being done.

o Tyre washing facility has been provided at Bankasai Gate (Gate no. 4) which is
"entry only" gate for trucks and also established at Pellet Plant, Gate (Gate no. 5)
which is 'exit only" gate for trucks

e One 43 KWP roof top solar power system has been installed at roof top of
Administrative Building of Plant '

¢ Automatic display Board installed in front of the main gate.

» Good housekeeping practices is being maintain in the Plant.

For Rungta Mines Limited
Chaliyama Steel Plant

i E —-i "
Rabin Banerjee
Jt. Vice President
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Viin Mec Rﬂﬁ Laimramw
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(I—H )”- A-121, Fnryavn!arx Gomplex IGNOU Raad, Now Dothi- 110 030
Phone: 28332236, 29535891, 29532568
Empl; lap.mimec@gmal.com; Visit us at thitativaaw, minmos.com

Hecogmsed by MOEF&CC (S1.N0.97 ol S.0.3744(E) daled 17/10/2019)

TEST REPORT

Customer’'s Name & Address

Rungta Mines Ltd., Chaliyama Steel Plant, Sponge Iron Division,
Village - Chaliyama, P.O.- Keshargaria,

P.S.- Rajnagar, Seraikela- Kharswan — 833201, Jharkhand

Contact Person : Mr, G. P. Sharma, Phone : 06582-256861

Sample Parliculars

Type of Sample

Ambient Air

Work Order No.

4800026922

Sampling Location

In and around Chaliyama Sleel Plant, Jharkhand

Sampling Procedure

Section 3.0, Primary dala colreclmn of FWIM, Issue 3, Rev 00 dated 15.12.2020

Samiple Duration

24 hours

Prepared by

3

Roshooer

Rashmi Gupta

Administrative Manager

Sampling Team MMRDL(Ranjeel)
Sample Reg. No MMA/05-23/2.1-2.4
Date(s) of Sampling 03/05/2023 to 07/05/2023
Dazte(s) of Receipl 16/05/2023
| Dale(s) of Testing 16/05/2023 to 17/05/2023
Date of Report 25/05/2023
Test Report No. MMA/05-23/33
ULR No. TC633723000000123F
Page 10f1
AMEIENT AIR QUALITY TEST RESULTS
Sl. | Date of Sampling * Location - PM10 PM2.5 S0, NO; 0 NH;
No (pgim’) (ug/m’) (ugim’) (ug/m’) (ug/m’) (palm’)
1 03-04/05/2023  |Planl Area 904 49.2 13.7 18.4 BODL BDL
2 04-05/05/2023 Chaliyama Village 7B.4 435 125 15,6 BOL EDL
3 05-06/05/2023  |Bankaszi Village 671 36.2 104 189 BDL BDL
4 08-07/05/2023  |Gaisuli Village 54.0 275 6.1 9.0 BDL BDL
Protocol of Analysis 1S:5182 (Pan 23):| Lab SOPS5 | 1S:5182 (Pat2) | I1S:5162 (Part6): | 15 5182 (Pard 9). [IS 5162 (Pan 25):
2005, losus 03 2047 2001, 2008, 1974, rint:]
RA& 2017 RA 27 RA 2017 RA 2018
Natlonal Ambient Air Quality Slandards (2008) for 100 60 B0 B0 100 400
Concentration in Amblent Alr for Industrial, [24 hotirs) (24 hours) (24 hours) {24 hours) (8 hours) (24 hours)
Residentizl, Rural & Olher areas,
Note: BDL (Below Detection Limit) of 03<20 pg/ni*; NH,<20 pg/m®
Abbreviation: FWIM- Field Work Instruction Manual -
Checked by

o=

Dr. Marisha Sharma
Authorised Signatory

- end of report -

NOTES:

The results indicated enly refer to the tested

les and listed por ond do not endorse any product

L]
o Total llobility of the laboratory Is limited to the invoice amount

[ This certificate shall not be repraduced wholly or in part without prior written consent of the laboratary

¢ Unused balance of samples recelved sholl be destrayed after ane month from the date of issue of test report, unless ather wise specified
.

‘'

This repart sholl not be used in any advertising medla or as evidence in the court of fow

t of the loboratory

ithout prior
ilable with the laboratory, In cose required

Compilalnt register Is
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v Viln Mec R&D Laboratory

lempw | 1l (K DIVISION 0OF MIN MEC CONSLILTANGY PVTI.LEX)
An 150 900 2015 . I M Aa21, Paryavaran Camplex, IGNOU Rasd, Mew Delhi — 110 030
SogIVRd TNy | "J.-l’_._’_ ll'\ Phono: 20532236, 20535891, 29532568

= Emait; lap:minmec@gmal.com; Visih us at hiip.fwww.rminmec com
Recognised by MOEFACC (S1.N0.97 of 8.0.3744(E) daled 17/10/2019)

TEST REPORT

Customer's Name & Address

Rungta Mines Lid., Chaliyama Steel Plant, Sponge Iron Division,
Village - Chaliyama, PO.- Keshargaria,

P.S.- Rajnagar, Seraikela- Kharswan — 833201 Jharkhand

Contact Person : Mr. G. P. Sharma, Phone : 06582-256861

Sample Particulars

Type of Sample . Ambient Air
Waork Order No. . 4800026922
Sampling Localion : In and around Chaliyama Steel Plant, Jharkhand
Sampling Procedure  : Section 3.0, Primary data collection of FWIM, Issue 3, Rev 00, daled 15.12.2020
Sample Duration . 24 hours 3 : 2
Sampling Team . MMRBDL(Ranjeet)
Sample Reg. No . MMAJD5-23/2.1-2.4
Date(s) of Sampling : 03/05/2023 lo 07/05/2023
Date(s) of Receipt ;. 16/05/2023
Date(s) of Tesling : 16/05/2023 lo 23/05/2023
Date of Report 1 25/05/2023
Test Report No. :  MMA/05-23/34
Page : 1ol
AMBIENT AIR QUALITY TEST RESULTS
Sl. | Date of Sampling Location co BaP CiHa Pb As Ni
No (mg/m’) (ng/m®) (ngfm’) (pg/m’) (ngim’) (ng/m’)
1 03-04/05/2023  |Plant Area 0,184 N.D N.D BDL BOL BDL
2 04-05/05/2023  |Chaliyama Village 0.176 N.D N.D BDL BDL BDL
3 05-06/05/2023  [Bankasai Village 0.151 N.D N.D EDL BDL BODL
4 06-07/05/2023  |Gaisuti Village 0.131 N.D N.D BDL BDL BDL
Protocol of Analysis Elesio- chemical [15:5182 (Pant 12) 15:5162 IS 3025 (Par 2): 2019
Detection 2004, [Part 11); 2005,
RA2019 RAZ017 o]
National Ambient Alr Quality Standards z 1 5 1.0 06 0
(2008) for Concentration in Ambient Air for (B Hourly) {Annual) {Annusl) (24 haurs) {Annuzl) (Annual)
Industrial, Residential, Rural & Other areas.

Note: BDL (Below Deleclion Limit) ol As < 0.4 ng/m’; Ni<0.6 ng/m’; Pb<0.07ug/m", N.D: Not Detected,
Abbreviation: FWIM- Field Work Instruction Manual

Prepared by Checked by

) -'\/\Q’
Dr. Marisha Sharma

Rashmi Gupta
Authorised Signatory

Administrative Manager
- end of report -

MNOTES:

The results Indicated only refer to the tested samples and listed parameters ond do not endorse any product

Total liokillty of the labaratory is limited ta the invoice omount

This certificate shall not be reproduced wholly or in port without priar written consent of the loboratary

Unused balance of somples recelved shall be destroyed ofter one menth from the deate of issue of test regort, unless other wise specified

This report shall not be used in any advertising media or as evidence in the court of law without priar written consent of the luboratory

G [ is ilable with the laboratory, in cose required

e ey

* s & & s 8
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